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Original Application No.- 200/2014

Applicant Vs Respondent
M.C. Mehta Union of India & Others.
$ER0RE THE NOTAKY PUBLL, BALOA

Affidavit on behalf of the District Magistrate & Ex-Officio

Chairperson of the District Ganga Protection Committee, Malda

District.

I, Sri Nitin Singhania, S/o Sri Ashok Kumar Singhania, working for
gain as the District Magistrate, Malda having his office at the District
Collectorate, within P.S- English Bazar, P.O. & Dist.- Malda, Pig-7 A »

732101, do hereby solemnly affirm and submit as follows: ~ "__..-;ﬁ o e :

(1) I have been communicated by the orders in OA No" _
200/2014 from the Ld. Counsel for the state assomated thh e

r‘:-.__,____../ ‘\\

the aforesaid case. 2 : \
\“‘“ tﬂ >~

(2) That this affidavit is being filed in compliance to the Solemn -
Order dated 02.05.2024 passed by the Hon’ble Tribunal.
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(3) That, the Ganges River flows through 22 Gram Panchayats in
Malda district, West Bengal. These gram panchayats are
located in four blocks: Ratua-I, Manikchak, Kaliachak-11, and
Kaliachak-III.
(4) That in pursuance of order / direction of the Hon’ble Tribunal,
template for compliance are submitted herein below:
S.N Issue Remarks
1.I. | Sewage:
a) Per day Block-wise per day sewage generation in the Ganga-bordering
generation | GP of Malda District is given below:
of sewage
i1.1 each Manikchak | Kaliachak-II | Kalichak-ITI Ratua-I
city/town 6.72 3.65 1.49 3.21
within the
district. (In
MLD)
b tity of
) g;;‘a‘g‘;y ® |[ Manikehak | Kaliachak-T1 | Kalichak-Ill | Ratua-I
treated per 6.72 3.65 1.49 3.21
day, city/ A B}
town wise. ‘/OT —2 & "
(In MLD) J % samad \ &
e L,:,‘,.; -"-ih"-"-"'DNiS - 3
[ ST AMOM o
ool 99 _(—J" :
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c) The number
of sewage
treatment
plant
existing and
their
capacity and
capacity
utilization
and mode of
disposal in
each
city/town.

Manikchak

Kaliachak-I1

Kalichak-III

Ratua-I

There is no
STP (Sewage
Treatment
Plant).

It has been
calculated
that out of the
total
household
0.85% is
having septic
tanks  with
soak pit and
the remaining
99.15% is
having
individual
household
latrines with
twin pits
technology.
Both the
septic  tank
with soak pit
system and
the twin pit
technology
treated  the
sewage

There is no
STP (Sewage
Treatment
Plant).

It has been
calculated
that out of the
total
household
3.79% is
having septic
tanks  with
soak pit and
the remaining
96.21% s
having
individual
household
latrines with
twin pits
technology.
Both the
septic  tank
with soak pit
system and
the twin pit
technology
treated  the
sewage

There is no
STP (Sewage
Treatment
Plant).

It has been
calculated
that out of the
total
household
3.2% is
having septic
tanks  with
soak pit and
the remaining
96.8% is
having
individual
household
latrines with
twin pits
technology.
Both the
septic  tank
with soak pit

7y .::' g .
system andg” O L% §

the twin pit

technology =~ %,

treated the |

sewage

There is no
such sewage
treatment
plant
present.
But through
septic  tanks
and leach pits
constructed
under GWM,
sewage  are
being
disposed off.

at

L
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generated at | generated at | generated at
the household | the household | the household
level. level. level.

9 c%lslglr:;ged()f Manikchak | Kaliachak-II | Kalichak-IIT Ratua-I
p— No such | As no|1.49 MLD | There is no
sewage FSTP/STP FSTP/STP is | through STP (Sewage
from each || Plant exists in | present, 3.65 | household Treatment
STP, the  Block.| MLD  P/D |level septic | Plant). The
particularly Twin pits and | Quantity  of | tanks and | sewage from
b feca] || Septic  tanks | sewage is | twin pits. individual
coliform. through leach | being treated household is

pits are the | through being treated
mode of | household in the septic
disposal for | level tanks , twin
waste water | treatment pits. The
treatment. units only. Grey Water is
being
discharged
through soak
pit and leach
pit.
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¢) Time bound | Manikchak | Kaliachak-II | Kalichak-TIT | Ratua-I
plan to meet | 'STp/ESTP is | STP/FSTP is | STP/FSTP is | STP/FSTP is
the gap, if|| o required [ not required | not required | not required
any, I a¢ the | at the | at the | at the
generation || community | community community | community
and level at this |level at this|level at this|level at this
treatment of || ¢ as | time as | time as | time as
SEWags. sewage sewage sewage sewage
(Black water | (Black water | (Black water | (Black water
generated generated generated generated
IHHL  from |I[HHL from |IHHL from |IHHL from
latrine) latrine) latrine) latrine)
treatment is | treatment is | treatment is | treatment  is
done at the|done at the|done at the|done at the
household household household household
level through |level through | level through |level through
septic  tanks | septic tanks | septic  tanks | septic  tanks
attached with | attached with | attached with | attached with
soak pits. soak pits. soak pits. soak pits.
S LA R 5
;/%d O S
-'ff& Sagar oW - “n
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f) Details of

No such Hotels, Dharamshala and Ashram are located by the

Hotels, side of river four Ganga bordering blocks (Manikchak,

Dharamshal | Kaliachak II, Kaliachak III, Ratua-I) in Malda district.

a and

Ashram The (1.1 heads under sub heads a to f) detailed report is enclosed

operating in Annexure-R-1

without

proper

consent and

discharging T A DI

untreated V4 R

effluent and -’éo —~¢ N

: / Abdus Samad \ g -

the action /o &;Luumu\

taken MAL DA -

against 2egn. No.-4 3/B8 5

them. o e )
g) Water WBPCB is monitoring the water quality of Ganga.at l;: .:__':_‘/“ 4

quality in Manikchak on monthly basis. : ‘.-!"F&

river and its ==

tributaries | The Water Quality in terms of (BOD) and the MPN /100 ml

in abutting | count for Fecal Coliform in river Ganga at Manikchak is

districts

/towns in

terms of Month BOD | Fecal PERMISSABLE

fecal (mg/L) | Coliform LIMIT

coliform (MPN/

(MPN/100 100 ml)

ml) January, 2.10 2200 Class of Water -B

24 (Organized Outdoor
February,24 | 2.60 1700 Bathing)
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March,24 1.70 1400
April, 24 2.6 3500 BOD-

May, 24 2.6 2800 3 mg/L or Less
(5 Days at 20 deg C)

Fecal Coliform
500 (desirable),
2500 (Maximum)

The detailed report is enclosed in Annexure-R-2(I).

The WBPCB has also conducted water quality monitoring in
June, 2024 in all the four blocks bordering Ganga and shall be
henceforth referred as Ganga blocks including Manikchak and
result is provided in the following table:

Block pH DO | BODs¥de | TC FC
C
(mg/l) (mg) | MPN/| MPN/
100 ml 100 ml
Ratua-I | 7.71 6.5 1.85 780 23
Manikc |7.34 |6.0 1.50 7000 | 310
hak
Kaliach | 7.80 [6.9 2.90 790 49
akll
Kaliach | 7.76 |5.8 2.90 3500 |[110
ak II1
Std* 6.5- Sor 3 or less 500 -2500
8.5 more grla T A RS

*  Std: Standard

Page No. 7~ _
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Standards for Class of Water -B

(Organized Outdoor Bathing)

Fecal Coliforms Organism MPN/100ml —
500 (desirable) — 2500 (Maximum)
pH between 6.5 and 8.5
Dissolved Oxygen 5mg/l or more Biochemical Oxygen
Demand 5 days 20C 3mg/l or less

Photocopy of Standard attached as Annexure-R-2 (II)

The water quality monitoring results for Fulahar River, which

meets River Ganga near Manikchak is also provided in the
following table:

River pH DO BOD |[TC FC
Fulahar (mg/l) |(mg/l) | MPN/ | MPN/
100 ml | 100 ml
7.35 6.10 2.8 2300 790
Std* 6.5-8.5 |5 or 3or 500 -2500
more less

*Std: Standard

The detailed report is enclosed in Annexure-R-2 (III).
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1.IL. | Rural Solid Remarks

Waste disposal:

a) Per day
generation of | My, ikehak | KaliachakoIl | KalichakoIIl | Ratua-l
Solid  waste 7740 347415 6357 2700
in each
city/town
within  the
district. (In
Kg)

b) Quantity of | "Manikchak | Kaliachak-II | Kalichak-III | Ratua-I
solid waste | 6197 K G.[2779.32K. G| 5212 K.G|2160 K.G
eated per(\pp je is|P/D ie is|PD ie is|PD ie is
day, in each being treated | being treated | being treated | being treated
city/ftown. of || 5t Fousehold | at Household | at Household | at Household
the district. | | oy and | level and | level and | level and
(InK.G) through through through through

SWM (Solid | SWM (Solid | SWM (Solid | SWM (Solid
Waste Waste Waste Waste
UnityMRF | UnityMRF | UnityMRF | Unit)MRF
(Material (Material (Material (Material
Recovery Recovery Recovery Recovery
Facility) Unit | Facility) Unit | Facility) Unit | Facility) Unit

c) The gap in || Manikchak | Kaliachak-II | Kalichak-IIT | Ratua-I

treatment of 1548 694.83 1145 /,.--;f:f:@v el
“\“ ~;;"~" '
Page No. 9 AL oa
. No.-a 38
- _{"\.s r‘( { P,
\ pur M "0\;;)’ .
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solid waste.
(In Kg)

d) Legacy Manikchak | Kaliachak-II | Kalichak-III | Ratua-I
waste .and Identification | Identification | Identification | Identification
the ume || for site of | for site of |for site of|for site of
bound  plan Legacy Waste | Legacy Waste | Legacy Waste | Legacy Waste
to treat | | and its | and its | and its | and its
legacy estimation estimation estimation estimation
waste. will be done | will be done | will be done | will be done

by Dec. 2024. | by Dec. 2024. | by Dec. 2024. | by Dec. 2024.
¢) The manner | Myionikchak | Kaliachak-I1 | KalichakoIII | Ratual
Of.. ) After After After After
utilization identification | identification |identification | identification
oLithe of the legacy | of the legacy | of the legacy | of the legacy
treated waste site of | waste site of | waste site of | waste site of
waste as the GP level | the GP level | the GP level | the GP level
W?H as the manner of | the manner of | the manner of | the manner of
reJ_ e.c ts treatment treatment treatment treatment
BOSEOUE |} ohall be | shall be | shall be | shall be
of ||finalized. | finalized. | finalized. | finalized
remediation
of legacy 2ZaTA RS
waste. Yy éQ —
J/ ADdus Samatt | 5
'+ T gonar SESSIOth
P T aALDA
— I_-..,_,:‘_n_,ND.'_"*"_E'a I
Page No. 10 o E {."-,’(7
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f) Current
status of
dumping of

solid waste
with
reference to
location.)

Manikchak | Kaliachak-II Kalichak-III | Ratua-I
Tetrutola Centralized Solid | SWM Unit | An  MRF
(MRF),Jesaratt | Waste Management | Present at | facilities
ola (MRF under | Unit / Material | Rajnagar has  been
construction), | Recovery Facility | Samsan  Ghat, | established
Elahitola (MRF | Centre of | Babupur, at Ajijtola
under concerned  Gram | Chakbahadurpu | Village
construction), | Panchayat. r, Bhangatola, | under
Harchandrapur | a. SWM Unit at Par Anantapur, | Bilaimari
(MRF), Rajnagar Gram Chainpara, G.P. and
Benitola (SWM | Panchayat.b. MRF | Bakhrabad another unit
under Unit at Bangitola Char. is under
construction), | Gram Panchayat.c. construction
Arazi MRF Unit at at chaitutola
Mathurapur UttarPanchanadapu village
(SWM),Tingho | r-II Gram under
ria (MRF), Panchayat.d. MRF Mahanandat
Kartiktola unit at ola GP.
(MRF), UttarPanchanandap

ur-I Gram

Panchayat(UnderC

onstruction).e.

MREF unit at

HamidpurGram

Panchayat

(Under

Construction).

The (1.II heads under sub heads a to f) detailed report is

enclosed in Annexure-R-3.
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1.IITI | Construction and Remarks
. | Demolition
waste:

a) Total  per | MManikehak | Kaliachak-II | Kalichak-IIT | Ratua-l
| 415 | 615 1.2 0.4
generation
of C & D
Waste
within  the
District. (In
Tons/Day)

b) The detail of | In the rural area, there is no established C&D waste treatment
plant plant. Instead, C&D waste is typically disposed of through
established | informal means i.e, land filling purposes and construction of
for the | road purpose.
treatment of | The (1.IIT heads under sub heads a to b) detailed report is
C & D|enclosed in Annexure-R-4.
waste
including
the existing
capacity and A B
capacity ' % ol i&
utilization. " ﬁu; Samad \g.r :

Sadar Swt-Division {
i MALDA 1
i\, Regn. No.-43/94 ."
.. {_: npl!_-_f ilih /
PN_21112/2027
—t.
Page \k
|
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1.IV. | Industrial Remarks
" | Effluent
discharge:

a) Number of | In case of Malda District, there is no major industry beside the
industrial river Ganga and are, therefore, not discharging their effluent
unit (treated or untreated), in river Ganga.
discharging
their There are few orange category SMEs (small/medium
effluent enterprises) in the four Ganga blocks and the number of these
treated/untr | industries are provided in the following table:
eated in
river Ganga || Blocks Ratua-I | Manikchak | Kaliac | Kaliacha
and its hak-IT | k-III
tributaries
and details
of
defaulting | "'Numberof | 0 2 0 3
m‘?usmal industries
units. other than

waste
plastic
recycling
units
Waste 0 0 2 .
Plastic
Recycling
Units
Total 0 2 2 < AR
,//.\ Q- e
T g [ ca0e 7 qp
) Page No. 1 t ol ; e
; '.'—'{L"-.'J"‘;\'l:‘ "'I
M %um_ . / /il | 18 At
1;'(} & inst walds
| 08 25 2074
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Nine (9) out of Eleven (11) units are not water polluting in
nature. Remaining 2 units out of 11 are ice cream factories,
which have been inspected and it is re-confirmed that
wastewater is not discharged to river Ganga.

River Ganga is ot the recipient water body of industrial
discharges from these 11 industries.

The detailed list of these 11 industries is enclosed in Annexure-
R-5.

b) Total daily
generation
of such
industrial
waste
within the
District.

The wastewater generation quantity is provided in the table
below:

District level information for GPI (Grossly Polluting
Industries)

e Estimated wastewater generation quantity from 2 GPIs
= 4487 KL/d (till last FY)

e Estimated waste from all other units = 383.83 KL/d

Wastewater generated in the 11 units, which are situated in
the four Ganga Blocks

Domestic wastewater = 6.45 Kl/day (discharged through septic

'. ey

tank)

Industrial wastewater = 3.7 Kl/day 70T AR

(discharged to adjacent drains after physical tre%ﬁll&}”' g .\d
s L Ak

B DIET

ARIT
Yy IVI AL

3 f e - . 'I ; i
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c) The manner
of treatment
of the
industrial
waste SO
generated.

District level information

The grossly polluting units have full-fledged biological
treatment units. However, the GPIs are not discharging to river
Ganga.

Ganga Block level information
These units predominantly have septic tanks for treatment of
domestic sewage and sedimentation tanks for treatment of

industrial wastewater.

d) The
discharge
effluent
analysis
from the
CETP and
ETP treating
the
industrial
waste from
each outlet.

CETP does not exist in this region.
The effluent from these units is not discharged in river Ganga
and, therefore, effluent analysis reports are not being submitted.

rd ALl
74 o i PN
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e) The per day
generation
of industrial
solid waste
and the
manner of
its treatment
and disposal
in the
district.

The wastewater generation quantity is provided in the table
below:

District level information for GPI (Grossly Polluting
Industries)

e Estimated wastewater generation quantity from 2 GPIs
= 4487 KL/d (till last FY)

e Estimated waste from all other units =383.83 KL/d

Wastewater generated in the 11 units, which are situated in
the four Ganga Blocks

Domestic wastewater = 6.45 Kl/day (discharged through septic
tank)

Industrial wastewater = 3.7 Kl/day

(discharged to adjacent drains after physical treatment)

The waste generation quantity of solid waste is provided in the
table below:

District level information for GPI (Grossly Polluting
Industries)

e Estimated waste quantity from 2 GPI = 1649.7 T/Mo

MALDA

(till last FY)
e Estimated waste from all other units = 139,{}"@]{_&0_: \ R
e semad

/
f,l'

/08 A5 [y
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Solid Waste from the 11 units, which are situated in the
four Ganga Blocks
Type of waste | Quantity Disposal
(Kg /Month)
Ash 100 Sent for land filling
Automobile 753 Registered recycler
reject parts &
ETP sludge
Plastic 10 Reused in the process
Damaged ice 330 Disposed of in
cream and stick environmentally safe
manners.
Total 1193 Kg/ month
1.V. | Regulation of Remarks
Flood Plain
Zone:

a) If the flood | The demarcation of the Malda District Ganga River floodplain
plain zone | zone is under process. An official letter from the I&WD
has  been | regarding this process is enclosed at Annexure-R-6.
demarcated
and the _
extent  of ZoYART
encroachme /:3 o o :‘;a
nt on the ) - g;:;'.]':!,:‘fnm]u
flood plain ' MALOA
zone in the X Regn. No.-43/99 f
District. \ Expiy Do J,

N 211212027 /&
Page No. 17% e
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District M.

b) The details
of direct
discharge of
pollutants
by the
encroachers
by the side
of the river
Ganga and
its
tributaries
in the
District.

Survey is being conducted to ascertain the actual figure.

1.VL

Bio medical
Waste:

Remarks

a) The per day
total
generation
of bio
medical
waste in the
District.

1127.39 Kg. per day Bio-Medical waste is generated in the

district of Malda.

/

i\
4 * Sadal Mi‘ Divisics
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b) The manner
of its
treatment
and
disposal.

Segregated Bio-Medical waste is collected by three facility
operators and are treated in that three following existing
common bio medical waste treatment and disposal facilities.
The principal treatment units are provided in paranthesis.

1.RVD waste tech Pvt. Ltd. (Shredder, Autoclave,
incinerator)

2. SNG Envirosolutions Private Limited (Shredder,
Autoclave, incinerator)

3. Greenzen Bio Pvt. Ltd. (Shredder, Autoclave,
incinerator

None of these three common facility operators have plants in
Malda at present but are functioning to collect bio-medical
waste from Malda.

The (1.VI heads under sub heads a to b) detailed report is
enclosed in Annexure-R-7.

1.VI

Mining:

Remarks

a) Number of

cases registered
within a year
against illegal
mining in the
bed or flood
plains of river
Ganga and its
tributaries and

No cases have been registered, but 125 raid programs have been
conducted in four blocks adjoining the river Ganga for illegal
mining and 290 nos. vehicles have been seized, along with
Rs.68,03,385/- being realized as fine.

Reports for the same are annexed here marked as Annexure-R-
8.

MALDA
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details of
enforcement of
mining policy of
State and
“Enforcement &

Monitoring
Guidelines

Sand Mining”

(EMGSM-

2020) and

Sustainable

Sand  Mining

Management
Guidelines
2016.

for

)

No hydro projects have been set up on the River Ganga and its

tributaries in this district.

(6) That, as per solemn order of the Hon’ble NGT dt. 02.05.2024

it is submitted that the "“Ca TA  p™=
/ Addus Qarn:-‘«_ '-

i. Manner and extend of utilization of funds recm\'? n\ld f—’ vis o

Page No. 20
e
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e




37064

Any kind of information-education-communication (IEC)
Activities Program directed by West Bengal State
NGRBA Program Management group (WBSPMG) for which
District Ganga Committee, Malda received fund from
WBSPMG and District Ganga committee, Malda never
received any kind of fund from National Mission for Clean
Ganga (NMCG). In this regard the status of fund released to
the ULBs of West Bengal under Ring Fenced Account for
2023-2024 & 2024-2025 is annexed herewith marked as
“Annexure-R-9”.

ii. Utilization of the amount credited

All the fund received from WBSPMG, have been utilized by
District Ganga Committee-Malda as per order of Programme
Director of West Bengal State NGRBA Program Management
Group (WBSPMG). Details are as follows:

Page No. 21 "M
P\EI)}‘}:) N aalda S
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Block wise fund release request to DGC, Malda by Block &
others department on various IEC activities related to Namami
Ganga already held in Malda District (From September, 2023
to till date)
S. |Name | WBSPMG | Sanct | Fund | Allotment | UC
N | of IEC | Memo No. |ioned | Reques | received | send to
Activity | & Date Amt. |t from WBSP
from |receive | WBSPMG | MG
WBS | d from
PMG
(in
Rs.)
1. | Ghat Pe | Memo No. | 50,00 | Kaliac | Memo No. | 143-
Haat 4479(9)- 0.00 | hak-III | 5204- 1(3)M
NGRBA/S Block | NGRBA/S | A&
PMG/IEC PMG/IEC | dtd.
Activites- Drive- 22.03.2
427/2017 679/2022 | 024
(P-1)/2018 & dtd.
& dated 09.11.202 .
28.04.2023 3 /a
2. | Swachh |No. 5024- | 50,00 | Kaliac | Memo No. | 14357 <
ataHi |IEC 0.00 |hak- |5204- |13yl
Sewa | Activities- IILII & | NGRBA/S | A&
427/2017 Manik | PMG/IEC | dtd. ”‘:r‘” e
Drive- \ 211121202
Page No. 22
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Dated chak |[679/2022 |22.03.2
19.09.2023 Block | & dtd. 024
09.11.202
3
3. [ Ganga | No. 1,00, |Kaliac | Memo No. | 144-
Utsav | 5136/1(10) | 000.0 | hak-II | 5252- 13)M
- 0 Block | NGRBA/S | A
NGBRA/S PMG/IEC | &dtd.
PMG/IEC Drive- 22.03.2
Activities- 679/2022 | 024.
427/2017- & dtd.
P-111/2023 04.12.202
dated 3
13.10.2023
4. | Display | Memo 25,00 | Kaliac | Memo No. | 144-
of Flex | No.5148/9-|0.00 | hak- 5270- 1(3)M
/Banner | NGRBA/S IIILII |NGRBA/S | A
During | PMG/IEC- & PMG/IEC | &dtd.
Durga | Activites- Manik | Drive- 22.03.2
Puja 427/2017/P chak | 679/2022 | 024.
-iii-2023 Block | dtd.
dated 08.12.202 Z ol
17.10.2023 3 " ol R
5. | Ghat Pe | Memo No. | 50,00 | Kaliac | Memo no. | 1454 717"
Haat 5136/1(10) | 0.00 | hak-II | 5458- 1(3)/M iaion
- Block NGRBA/S | A& Regn. No.-43/% |
MHBRA/S PMG/IEC |dtd:, Expiry Date /.
PMG/IEC- Drive- 22.032 4%
Activities- 679/2022 | 024 ~ ' |Freas
427.2017 & Dated
Page No. 23
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k%)
Q
& dated 06.02.202
13.10.2023 4
6. | Ghat Pe | Memo No. | 50,00 | Ratua- | Memo no. | 145-
Haat 5136/1(10) | 0.00 |I 5458- 13)M
- Block | NGRBA/S |A&
MHBRA/S PMG/IEC | dtd.
PMG/IEC- Drive- 22.03.2
Activities- 679/2022 | 024
427.2017 & Dated
& dated 06.02.202
13.10.2023 4
7. | Public | Memo No. | 1,00, [ Uma Memo no. | 145-
Outreac | 5136/1(10) | 000.0 | Roy 5458- 1(3)/M
h - 0 Memor | NGRBA/S | A&
Progra | MHBRA/S ial PMG/IEC | dtd.
m PMG/IEC- Distric | Drive- 22.03.2
Involvi | Activities- t 679/2022 | 024
ng 427.2017 Rehabi | & Dated 70
Speciall | & dated litation | 06.02.202 A 7l P
y Abel | 13.10.2023 Centre |4 e /;ﬁ* o
Childre (DDR [ [ dmor
n C) | | peg Nocad®®
8. | River Memo No. |2,00, | Manik | Memo no. 14? 2‘3:';{2,__\'2;5,_,
Festival | 5136/1(10) | 000.0 | chak 5584- 1( fh?&,___,»//
s 0 Block |NGRBA/S |A& 'V
MHBRA/S PMG/IEC | dtd.
PMG/IEC- Drive- 22.03.2
Activities- 679/2022 | 024
427.2017 dt.
Page No. 24
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gots /. MAD
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9. | Ghat Pe | Memo No. | 50,00 | Manik | Memo no. | 142-
Haat 5136/1(10) | 0.00 |chak 5584- 1(3)M
- Block | NGRBA/S |A&
MHBRA/S PMG/IEC | dtd.
PMG/IEC- Drive- 22.03.2
Activities- 679/2022 | 024
427.2017 dt.
& dated 14.03.202
13.10.2023 4
1 | Behavio | Memo No. | 50,00 | Manik | 5604- Memo
0. | ral 5136/1(10) | 0.00 |chak |NGRBA/S | no.
Change | - Block |PMG/IEC | 166/3/
Commu | MHBRA/S Drive- MA &
nication | PMG/IEC- 679/2022 | dtd.18.
(BCC) | Activities- & 04.202
Activiti | 427.2017 Dated:20. |4
es & dated 03.2024.
13.10.2023
1 | Tableau | Memo No. | 49,00 | SBCC | 5604- Memo
1. | campai | 5371- 0.00 |Cell NGRBA/S | no.
gning | NGRBA/S PMG/IEC | 166/3/
on PMG/IEC- Drive- MA &
River Activities- 679/2022 | dtd.18.
Pollutio | 427.2017/P & 04.202 |
n -I11 (2023) Dated:20. |4 /i:::-, Vo2
Abatem | dated 032024 |7 ks Sars
ent 08.01.2024 [ ®/ s swio-ow
Regn. No.~4 3/
Page No. 25 8 st
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1 |Slogan |Memo No. |20,00 | SBCC | 5604- Memo
2. | Compet | 5371- Cell NGRBA/S | no.
ition on | NGRBA/S and PMG/IEC | 166/3/
River PMG/IEC- Ratua- | Drive- MA &
Pollutio | Activities- | 679/2022 | dtd.18.
n 427.2017/P Block |& 04.202
Abatem | -III (2023) Dated:20. |4
ent—2 | dated 03.2024
nos. 08.01.2024
Progra
m,
1 | Wall Memo No. | 10,50 | Kaliac | 5604- Memo
3. | Painting | 5371- hak-IT | NGRBA/S | no.
on NGRBA/S & PMG/IEC | 166/3/
Maintai | PMG/IEC- Ratua- | Drive- MA &
ning Activities- I block | 679/2022 | dtd.18.
Biodive |427.2017/P & 04.202
rsity, -111 (2023) Dated:20. |4
dated 03.2024
08.01.2024
1 | Mass Memo No. | 70,00 | Manik | 5604- Memo
4. | Awaren |5136/1(10) chak | NGRBA/S | no.
ess - Block. | PMG/IEC | 166/3/
Exhibiti | MHBRA/S Drive- MA &
on Stall | PMG/IEC- 679/2022 | dtd.18.
Activities- & 04.202
427.2017 Dated:20. |4, i
& dated 03.2024 & v~
13.10.2023 V| 7 mpdus 3o
ﬂi(/ Sa i .::.L;I v
Page No. 26 g el
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1 [Ganga |memoNo. |50,00 |Kaliac | memo no.
Swachh | 5136/1(10) | 0.00 | hak-III | 5870-
ata - & NGRBA/S
Pakhwa | MHBRA/S Manik | PMG/IEC
da PMG/IEC- chak Drive-

Activities- Block | 679/2022
427.2023 dated
dated 27.06.202
13.10.2023 4
Total 9,64,
500.0
0

(7) That, there are certain other associated activities undertaken
by the DGPC of the District Malda, West Bengal, which are

mentioned below:

(i) That, two meetings of the District Ganga Protection
Committee (DGPC) were held on 12.02.2024 and 27.03.2024.

(i) That the meeting of the District Ganga Protection Committee
(DGPC), Malda was held on 12.02.2024 with all stakeholders,

4 I

-
e e

and different issues discussed were:

AT . SVl
I.  Vetiver Plantation at Bhutni in the Mgp}kchak‘ bia
BIOCk. ,'r‘l ‘ :I..hm:fag DA
e N ExpITY U_"_"
Page No. 27 AN 211212047/
f Oparee
'-I'.-‘h_ i
( :
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II. Setting up awareness stalls on Maghi Purnima (24™
February) and Maha Shiv Ratri Mela (7" to 8"
March) at Manikchak Ghat under Manikchak block.
III. Cleaning Camps and Ghat Cleaning Activities.
IV. Inclusion of Nominated Members in the District
Ganga Committee.
V. Annual Action Plan for Communication and
Publicity Activities, 2023-24.
V1. Additional Annual Action Plan for Communication
and Publicity Activities, 2023-24.
VII. Pending Fund Release Requests and Utilization
Certificates (UCs).
VIII.  Suitable replies to be provided to pending grievances
as soon as possible.
[X. Communication and Awareness Measures
X. Future Events and Competitions on Ganga pollution
abatement in Malda district.
The Photocopy of the Minutes of the said DGPC meeting (M.O.M)
is enclosed at Annexure-R-10. /,’ff; {} A R,
/ - 7/ hocius rl" "
(i) That the second meeting of the DGPC, Malda{;{q_ag/ heldon 0*
27.03.2024 with all stakeholders, and differenﬁ-isg@e?f@gg sorse
discussed were: b
7 i
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IV.
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IX.

X.

XL
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XIII.
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A video clip of the complete IEC activity report for
the financial year 2023-2024 was presented.

The Officer-in-Charge (MA), Malda, reviewed the
NGT OA 200/2014 order issued on 21.02.2024.

All BDOs of the four Ganga Blocks are to submit
Utilization Certificates (UC) for sub-allotments
allotted under various IEC programs within a week.
Reports on Grey Water Management (GWM) and

Solid Waste Management (SWM).
Addressing Pending Grievances.
New IEC Activities for 2024-2025.

Regular Cleaning Camps and Ghat Cleaning
Activities.

Continuous Cleaning Program Proposal.

Planning of STPs for Liquid Waste Management

Biodiversity Protection Measures.

Vetiver Plantation at Bhutni under Manikchak

Block.

Examination of Waste Management Status.

Involvement of Traders in IEC Activities. .
Ky - ‘Li

IStrate

s

rict M.

&1

MALDA

Dist

e

The Photocopy of the Minutes of the said DGPC meetmgg WEONI} "o

is enclosed at Annexure-R-11.
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AWARENESS PROGRAMMES

(iv) The DGPC Malda has conducted various awareness programs
and Information Education Communication (IEC) activities as
per the annual action plan approved by WBSPMG. These
initiatives aim to promote awareness among the general public
and prevention of pollution, including raising awareness about
reducing pollution in the Ganges. The following activities

were undertaken:

i) The Slogan Writing Competition on Ganga Pollution
Abatement was held on 15.02.2024 and 07.03.2024 at
Malda College under Englishbazar Municipality and
Kataha diara High School under Ratua-I block
respectively. The main theme of the Slogan Writing
Competition was to ‘Protect the Ganga River from
pollution’ // A Z0 L

ii) The River Boat Tableau Campaign was cam oﬂfﬂgﬁfn

6\_"

19.02.2024 to 25.02.2024 across 80 km of river Ganga
20, ND.-a 3196

starting from Manikchak Ghat in Manikchak Block tPa
Khajuria Ghat (Kaliachak-IIT Block) covering all the four

Page No. 30
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Ganga bordering blocks to spread the message of 'Clean
Ganga' to all the people of the society to keep the river

Ganga free from pollution.

The Behavioural Change Communication activities were
held at Manikchak Ghat under the Manikchak
Development block on 24.02.2024, on the day of Maghi
Purnima, where Local Folk Cultural performance, Handbill
Distribution, and T-Shirt distribution took place to spread

the message of clean Ganga free from all pollution.

Wall Paintings for promoting pollution-free Ganga River

were taken at Kaliachak-II and Ratua-I Block.

Mass Awareness Exhibition Stall was set up at the
Manikchak Ganga ghat from 7" March to 9™ March 2024
on the occasion of Maha Sivratri Mela. The primary
objective was to prevent Ganga pollution and create

awareness among the community, specifically tarjget{glgt

pilgrims visiting the Ganga on this auspicious 0(‘,(351 fo) P, '
i Sadar Swi-Di
Shivaratri Mela. . MAL UA“
| Regn. No.-4.3/96
.\ Expiry Date
N 211212027
Page No. 31 O po—
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The Swachhata Pakhwada Campaign on Ganga Pollution
Abatement was held from 24.03.2024 to 25.03.2024 at
Kaliachak-III and Manikchak block to promote cleanliness
drive at Ganga Ghats.

Details of the awareness program and IEC activities are
enclosed in Annexure- R-12.
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Verification

I, the deponent above- named, do hereby verify
and declare that the statements made in the
aforesaid paragraphs are true and correct to
the best of my knowledge and information and
I believe that nothing material has been
concealed there from. Verified at Malda on 7%
day of August 2024.

\ot

District Magistrate
Identified by me MA fSA

Z0TA BN
| /é O ~<

(S »‘m Abdus Samad \ |
%;_lj ,- Sadar Sw-Divigion
e Y“ ™ Bl MALDA \
vocate \ | Rapn. No.-4 39

9
' Expiry Date /
VTN 211212027 /G

State of West Bengal B
O~ \
e Bt "‘“. BT ":l;‘.:a ° G Ol
==

NG ~ J’ Leeul POk e
Name. /o el 0

Aroperty ldennficd o
e MssMrs. ) + 4
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HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
0. A. NO. 200/2014

In The Matter of:

M.C. Mehta.
... APPLICANT
VERSUS
Union of India & Ors.
. RESPONDENT(S)

AFFIDAVIT ON BEHALF OF THE
RESPONDENT No. 04, DISTRICT
MAGISTRATE & COLLECTOR, MALDA
DISTRICT.

Ms. Madhumita Bhattacharjee,
Advocate
For The State of West Bengal

Email: bhattacharjee.madhumita@gmail.com
(M): 9811785211.
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Annexure:R-1

Proper format for Report in connection with 0.&30. Q7(§1 pending before the Hon’ble Tribunal, Principal
Bench , New Delhi ).

Name of the Block: Manikchak

A -

Sl. No. Issue Remarks //
\
L : '
Sewage: 1” ‘ {3 .

a. Per day generation of sewage in Ganga 6.72 MLD
Bordering GP within the Block (in MLD). f\ :. ‘ e 0. No.-43199

b. Quantity of sewage treated per day in Ganga 6.72 MLD _-\{,',‘ ¢ ':' 132 u/
Bordering GP within the Block (in MLD). R R 1

c. The number of sewage treatment plants | There is no STP (Sewage Treatment Plant). ] '
existing and their capacity and capacity . .
utilization and mode of disposal in |It has been calculated that out of the total household 0.85% is having
Ganga Bordering GP within the Block. | septic tanks with soak pit and the remaining 99.15% is having

individual household latrines with twin pits technology. Both the
septic tank with soak pit system and the twin pit technology treated
the sewage generated at the household level.

d. Quantity of discharged treated sewage | No such FSTP/STP plant exists in the Block. Twin pits and septic
from each STP/FSTP, particularly for | tanks through leach pits are the mode of disposal for waste water
fecal coliform. treatment.

e. Time bound plan to meet the gap, if any, | STP/FSTP is not required at the community level at this time as
in generation and treatment of sewage | sewage (Black water generated IHHL from latrine) treatment is done at

the household level through septic tanks attached with soak pits.

f. Details of Hotels, Dharmshala and | No such Hotels, Dharamshala and Ashram are exist in this Block.
Ashram operating without proper
consent and discharging untreated
effluent and the action taken against
them. /ﬁ

srod by T W pent
mtww coged -

Q-

&agﬂe.zF

A‘i‘/\}"/z‘/ Block Development Officer
’6( nst M‘)ﬂ“

v /

0 o {"". '1'\‘;'14

‘.-\

Manikchak Dev. Block.
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Proper format for Report in connection with O.A. No. 200/2014 pending before the Hon’ble Tribunal, Principal Bench, New Delhi).

Name of the Block: Kaliachak-II

e i ol
TSl Issue Remarks S R
Nu. & ” At s q
L | Sewage:
, o
| a) Per day generation of sewage in Ganga 3.65MLD P/D S

Bordering GP within the Block (in MLD).

b) Quantity of sewage treated per day in Ganga

Bordering GP within the Block (in MLD).

3.65 MLD P/D is being treated household level treatment units only. -

The number of sewage treatment plants
existing and their capacity and capacity
utilization and mode of disposal in Ganga
Bordering GP within the Block.

5

There is no STP (Sewage Treatment Plant). It has been calculated that out of
the total household 3.79% is having septic tanks with soak pit and the
remaining 96.21% is having individual household latrines with twin pits
technology. Both the septic tank with soak pit system and the twin pit
technology treated the sewage generated at the household level.

d) Quantity of discharged treated sewage from
each STP/FSTP, particularly for fecal coliform.

As no FSTP/STP is present, 3.65 MLD P/D Quantity of sewage is being
treated through household level treatment units only.

e) Time bound plan to meet the gap, if any, in
generation and treatment of sewage

STP/FSTP is not required at the community level at this time as sewage (Black
water generated I[HHL from latrine) treatment is done at the household level
through septic tanks attached with soak pits.

f) Details of Hotels, Dharmshala and Ashram
operating without proper consent and
discharging untreated effluent and the action
taken against them.

-
-
=

No such Hotels, Dharamshala and Ashram are located by the side River
/

Ganga.
L

o~

» Source Data: DPR of SWM of concerned Gram Panchayat.
» This report based on report submitted by the Gram Panchayats.

/

Block Development Officer
Kaliachak-II Dev. Block, Malda

7 g ¥

el

e 21 LY
P:.' <

Ay 4 ;

Tge No. 36 f : """I,’[-
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before the Hon’ble Tribunal, Principal Bench, New

Delhi).
Name of the Block: KALIACHAK -III A
’/ 1'\ T j
Sl Issue Remarks . . f
No. E i
L. | Sewage:
a) Per day generation of sewage in Ganga 149 MLD

Bordering GP within the Block (in MLD).

b) Quantity of sewage treated per day in Ganga
Bordering GP within the Block (in MLD).

1.49 MLD is being treated household level treatment units only

¢) The number of sewage treatment plant existing
and their capacity and capacity utilization and
mode of disposal in Ganga Bordering GP
within the Block.

There is no STP (Sewage Treatment Plant). It has been calculated that out of
the total household 3.2% is having septic tanks with soak pit and the
remaining 96.8% is having individual household latrines with twin pits
technology. Both the septic tank with soak pit system and the twin pit
technology treated the sewage generated at the household level.

d) Quantity of discharged treated sewage from
each STP/FSTP, particularly for fecal coliform.

1.49 MLD through household level septic tanks and twin pits.

e) Time bound plan to meet the gap, if any, in
generation and treatment of sewage

STP/FSTP is not required at the community level at this time as sewage
(Black water generated IHHL from latrine) treatment is done at the
household level through septic tanks attached with soak pits.

f) Details of Hotels, Dharmshala and Ashram
operating without proper consent and
discharging untreated effluent and the action
taken against them.

There is no such Hotels, Dharmshala and Ashram existing in this block.

= )

...———N/
A e
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Proper format for Report in connection with O.A. No. 200/2014 pending before the Hon’ble Tribunal, Principal Bench , New Delhi ).

Name of the Block: Ratua-1 Dev. Block

|
L

— S I S S /O_T &R?

7
Issue Remarks ; --» ﬁ c“.n.::ﬂ\\ P,

T - . o / S g TS on

Sewage: N .'r" [ TR

S ERTEEE, LWL o e “ 198

a) Per day gel_-leral‘ion \of_seﬁ;gu‘ in Ganga o 3aMLD | A _:*j;.‘, T f,.
_ Bordering _C_}P within ﬂje B!osk (in MLD). o A /,}_*‘ 2411212041
b) Quantity of sewage treated per day in Ganga 3.21 MLD %0 &‘,i*:. .af‘_

_ Bordering GP within the Block (in MLD). S
) The number of sewage treatment plant There is no such sewage treatment plant exists at present. But through septn: '

existing and their capacity and capacity | tanks and leach pits under GWM, sewage are being disposed off.
utilization and mode of disposal in Ganga |

Bordering GP within the Block. |

d) Quantity of discharged treated_scwage from | There is no STP (Sewage Treatment Plant). The sewage from individual |

cach STP/FSTP, particularly for fecal coliform. | household is being treated in the septic tanks, twin pits. The Grey Water is
being discharge through soak pit and leach pit.

e) Time bound plan to meet the gap, if any, in | STP/FSTP is not required at the community level at this time as sewage |
generation and treatment of sewage (Black water generated IHHL from latrine) treatment is done at the
| household level through septic tanks attached

f) Details of Hotels, Dharmshala and Ashram | No such Hotels, Dharmashalas and Ashrams are located by the side of River
operating without proper consent and | Ganga.
discharging untreated effluent and the action {

taken against them.
Bio@n‘ ent Officer

Ratua-! Dov Block, Malda
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Annexure:R-2(l)

AU DETE 26,002 2024

1 10144 ' - !
tlart.jl Irnmrﬂurlumll-hr.ulmo{_ Sumpling Datn & Hme PN DA, S A ,m {
Test Material Surfaca wialor Sumple Recslyed on BRI ) ":
Sampling Locatlon __ {;:ﬁi _.\; ._11- l':n "1‘.".' _hf' “A e S b T 5 :I
sah/Dith [ >20m | oo of Anatyes WLIAIA G Jps T —
Sample Conditlon 595.9_* o e Climatic Conditinn Clepses 4
Name of the Ganga at Manikehat drers o 1Ain :,,,,;, ‘
monitoring station '
Reloramee e | SO T g pan VIRPCHIEUOR/7 2,208
Sample Collected by | Srill. Chowdiwury, Jr. Sciemisi L, &S, :{:-::;n::;': Atle !
Parameters Result Method = 9
PH (Unit) 805 Invw ;.':at:u s, Mu.w};-r;. gy e ey
[ec 36050 [ Jlesbp, 547 ssivie 75108, 16/ ) B
@D - 9.80 | - "_"‘Rﬂ-_ = _;:E;“_ ‘Ilﬁﬂ'}*f 451_.‘;13 24 ll Hj-larrl 7N T |
,Bonta Days@ 27°C) 2,10 JL 5 2075 (P4 02 AVATS 2 COLE ol el Techeimm, oo,
emdlomet |10 LAT3/0/ 37 - 221752
DO 970 ) i _'_”A?He, At -drum VASOLOC, 2003
T5S(@103-105°C) 36.00 _lners 24th etitien, 2073
[T0S (@180°C) 168.00 |[A2rn 25ac ,
Turbidity 15.40 izt B T T ‘!
[Ammoniacal-N 0.17 ‘_]»'am #5001, D, zmh ;_d.m,n (23:3,'? N
Nitrate-N 0.59 APHA 7Ath edition A300-N03-E, 2025
Nitrite-N BOL APHA 450C. 11O, B, 24 th th ewition, {_[6-51__?_‘_—.
Phosphate-P 0.17 [[ara 2s00-p 82 45001 D, 241h sciton 2003
[Boron eDL |[a>ma: za_ear].rl:iéﬁ}a (‘_5;:: ) |
Fluoride 0.15 j[a2HAZ4 th ¢ gitian, 4500 F- c' w023 ]
Sodium 15.70 f[a2ka, za -r]uon ror.ﬁ % anc 3500- Na B, 2023 ]
Potassium 4.30 A>HAZa th ¢4ition 25C0- (B, z:z' |
P-Alkalinity MIL «dition 232014, _:__,:____:]
[T-Alkalinity 15233 | | [oq:!iou 21.23 T ]
T-Hardness 160.00 I
|calcium 38.48 mgl | 30 |
Magnesium 15.55 mg/L 2.0 J
Chloride 17.99 ma/L 2.0
Sulphote 18.99 mg/l 5.0 ]['mmzmh edition 45cu $04"'E, 2023

Note: LOD: Limit of Detectlon, BDL: Below Detection Umit, MA: Not Applicable ,

1) for Sampling deads p pl refer to ARF No.106 /2024!

Dated:31.1.2024. 2) Results are reported based un the matuerials reccived. 3) Sample will Ee destreyed after 1 months frem the date of issue eli
the certificate unless otherwise specified. 4) Sample will be prescrved according ta tne AP-A Standard Method. 3) The Test Report shall not I:eI
reproduced In full or part without the written permission of the Laboratory. }

_T\T*_;-
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SampleDatalis | Surfacowavee . |sa€ENe " [oepaea T
Sample Recelved From | Uarrackpore Reglonal laboratory Sumpling Date B Time- | 79.01,2024, 17:34 Mg
Testmsterial | Surface water Sumpla Recelvenion | 301.1.2004 T =
[Sampiing toeation | Ganga at Mantkchal — © 7" | Votalna of sample |10 |
| Helght/Depth >2.0m e e | Puclod of Analysi | 31.1.2024-)4 02.2024 3
| Sample Condition Good e eem oo [ Climatic Condition Cloudy T -
Name of the Ganga nt Manlkchal Addross T Manikehak
monltoring station
::m::. Procedure BRL/SOP/25 Ra:l;ipllng_!;la-n """""" "WBPCB/BRL/QR/7.8.2.1.k
_ FS—— .. ] S
Sample Collected by | Srl.I. Chowdhwry, Ir. Scientist, & Sii M. Mukherjea, At e
Parameters 1 i ‘_R-E_ﬂ:il':_" -‘GI;IT T T ——— ‘R—E-hl-i.'ii__';_”‘_' o
TES 156.00 mg/! I! ) o
. l HON NABL PARAVIETEN

37083

1LEST REPFORT

Annexure:R-2(} |

WEST BENGAL POLLITTION CONTROL, THOAIID

(Depariment of Enslrvnmend, Giovl, of Wesl Dengal)
Nurewchpoce Reglonnl Labormtory,

Funpur Aore, 108 Noonynapar, Kanklonen, 24-1509 (N ), Pla TL3 1 26

ISSUE DATL : 16.02.2024

Note: LOD: Limit of Detection, BDL: Below Detectlon Limit, NA: Not Applizadle 1) For Sampling datails gl. refer to ARF rm.:omuzt]
Dated:31.1.2024. 2) Results are reparted based un the rraturials recaived. 3) Sample will be destroyed after L months frem the date of issue of
the certificate unless otherwise specified. 4) San.ple wili be peescrved according to the APHA Standard Method. 5) The Test Report shall not be
reproduced in full or part without the written permission of the Laboratory.

!

S Sada.
Authorised Signatory  Jr. Sclentist Scientist “Scintista, Incharge
(verified by) (Checked by) (issued oy)
.Endof Report
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Annexure:R-2(l)

_____.__-—— ] . .?_ " A
— === ML LIFE el
3_-‘::'-:' K} Lifestyle for Vo
\-‘-‘, Ervronment BENGAL POLLUTION CONTROL BOARD L b
" (Depariment of Envirenmenl, l;ml- nf Weal Bengnl)
Harrackpore Reglanal Lalurniory,
Panpur More, 1%0. f;inrnynpnr. Kanklanon, 24-1gy (N), Pin -743 126
TEST REFOIU
ISSUE DATE :11.03.2024
Report No. =208
Sample Detall Surface water ARFNo. 208/2024
Sample Recelved From | Barrackpore Reglonal laboratory sampling Data & Time 24.02.2024815:45Hrs
Test Material Surface water Sample Recelved on 27.02.2024
Sampling Location Ganga at Manlkchak Total no of Sample 1
Helght/Depth »>2.0m Period of Analysis 27.02.2024-12.03.2024
Sample Condition Good Climatic Condition Cloudy
Name of the Ganga at Manlkchak Address Ganga at Manikchak
monitoring station
Sampling Procedure BRL/SOP/25 Sampling Plan WBPCB/BRL/QR/7.8.2.1.k
Reference - Reference
Sample Collected by SriL.K.Mondal JEA, Sri R.Aich FA
O _ Parameters J Result Unit LoD " Method J
pH (Unit) 7.32 Unit 2.0 HM’HA 4500H" B, 24thedition, 2023
EC 398.40 pS/cm 2.0 [APHA,24" edition 25108, 2023
coo 11.00 mg/L 5.0 [aPHA 52208, 24 th edition, 2023
80D(3 Da 27° ! 1S 3025 (Part 44):1993 & CPCB Analytical Techniques Series
00X Dvrs@ 35°50 260 mg/L 1.0 LATS/4/ 87 — 88 :1993
DO 9.30 mg/L 1.0 APHA, 24th edition 4500-0 C, 2023 |
T55(@103-105°C) 22.00 mg/L 6.0 [APHA 2540D, 24 th edition, 2023
[tos (@180°C) 194.00 mg/L 6.0 [APHA 2540, 24 th edition, (2023)
ﬁurbidity 2.50 NTU 2.0 [J_\PHA. 24 th edition 2130 B, 2023
[Ammoniacal-N 0.13 mg/L 02 |/APHA 4500-NH, D, 24th edition (2023)
[Nitrate-N [ oo4 mg/L 001 ||APHA,24ath edition 4500-NO3-E, 2023
Nitrite-N 0.04 mg/L 0.01 APHA 4500-NO; B, 24 th edition, (2023)
Phosphate-P 0.09 mg/L 0.01 APHA 4500- P B,& 4500-P D, 24th edition, 2023 ]
Boron BOL mg/L 0.1 APIHA24 edition 4500-8,C, 2023 1
@ Fluoride 0.19 mg/L 0.1 1lAPHA24 th edition,4500- F- C, 2023 _]
sodium 16.50 mg/L 2.0 [APHA,24 th edition 3500-Na A and 3500- Na B, 2023 |
Potasslum 4.60 mg/L 2.0 o .APHMA th edition 3500-K B, 2023 |
P-Alkalinity NIL mg/L 2.0 APHA24th edition 2320 B, 2023 ]
T-Alkalinity 134.00 mg/L 8.0 APHA24th edition 2320 B, 2023 ]
T-Hardness 103.03 mg/L 8.0 [APHA.24th edition 2340 C, 2023
Calcium 29.15 mg/L 3.0 APHA,24th edition 3500-Ca B, 2023 ]
|Magnesium 7.36 mg/L 20  ||APHA24th edition 3500-Mg B, 2023
Chioride 18.99 mg/L 2.0 1[APHA,24th edition 4500-Cl- B, 2023
Sulphate 19.60 mg/| 5.0 [APHAZ4th edition 4500-S04* E, 2023

Note: LOD: Umit of Detection, BOL: Below D
are reporied based on the materials received. 3) Sample will be d
Sample will be presarved according 19 the APHA Standard Method. 5) The Test Report

etection Limit,NA: Not Applicable,1) For Sampling delails pl. reler Lo ARF No. 208/10240ated 27.02.1024. 7) Resuits
estroyed after 1 monihs f1om the date of issue of the certificate unless otherwise specified 4)
shall not bie reproduced in full o part without the written permission af

the Laboratory.
m‘&' g L :MAA.. w —
Authorlsed Signatory: Jr. Scientist Scientist scientist&incharge &
(verifiedby)  (Checked by) (133ugd by) . » TR
\ / \
End of R joort ...... o ! | -
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WEST DENGAT POLLUTION € ONTROL BOARD
(Department af 1 myiranment, Gt of West Nengal)

Annexure:R-2(l)

— Rarenckpare Regiannl | aboratory,
h-' Fanpur Maore, I%0, Narayanpur, Kankinara, 10-Fge (N), Pin 2743 126
~Nr”s

Aepotl No. = J0R0

TEST R ronn

I1SSUE DATE :11.03.2024
Samplo Detalls “Sunlace water - ARF No. 1 'mﬁf_l_-(_l_l_'d_- T D
samplo lecelved From | Rarrackpore Regional Laboratory Sampling Date & Time l 2401 2024 & 15:45 Hrs 1
Test Materlal Swlacewater Sample Rncelved on | 27022024
Sompliog Location | Ganga s Manikchak ™ | Fotat no of Sampie k'f B
Helght/Depth | >20m = 7 lpgiodol Analysls | 2702 2024-12 03 2024 ;
SampleCondition | Good " T g condition I Cloudy )
Name of the Ganga at Manikchak | Address Ganga at Manikchak ]
monltoring statlon -
Sampling Protedure BAL/SOP/13 Sampling Plan WBPCB/BRL/QR/7.8.2.1.k 1
Reference = ~ y Reference
Sample Collected by Sl LK. Mondal JEA, Sri R, Alch FA i
J
Parameters || Result Unit REMARKS |
r/'Q TFS : mg/l
b - NON NABL PARAMETER

Note: LOD: Umit of Detection, DDL: Below Detection Limit, NA: Not Applicabl

Results are reported based on the materlaly recelved. 3) Sample will be dest
specified. 4) Sample will be preserved according 10 the APHA Standard Maet

« 1) For s

pling details pl. reler to ARF No. 208 /2024 Dated 1702.2024 lﬂ
royed alter 1 months from the date of issue of the certificate unless otheranse

hod. 5) The Test Report shall not be reproduced in full or pant without the written
p ion of the Lab Y.
M b '
> S.5
Authorised Signatory Jr. Sclentist Sclentist Scientist&Incharge
(verlfied by) (Checked by) {Issued by)
Endof Report

fage No. 42
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=
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| |
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— e—

AT
. EE)3
1. 1iFE T o
...’ l ‘/’/.' AR
—_—— N Apstyle fot . T 1maa
-', \‘ | roneenl WEST BENGAL FOLLUTION CONTROL, NOARD LA Lk ]
\‘r/ (Depariment of Envitanment, Gove. of W eat Rengal)

Rarrachpore Regional Laboratary,
Panpur Maore, F.O. Naravaapar, Kankinara, 1Py (Y Pin T4 124

TEST REPORT
Report No. - 186

ISSUE DATE :12.04.2024
- S e R —— e e =
Sample Detalls Sudscewater | ARFNo.  {osea02a T
Tgﬁmrnm ‘{ Batrackpore Regional laboratory sampling Date & Time l 11.01.2024 & 18 35Hry -
Test Materlal \ Surface water Sample Recelvedon | 1303.2024 \
Sampling Locatlon [ Ganga at Manike hak l Total n't-:—ohf's?nﬁﬁm Bl =T ,
Helght/Oepth [>20m Period of Analysls | 13.03.2024-27.03 2024 B
Sample Condltion | Good Climatlc Conditlan | sunny |
Name of the Ganga at Manikchak Address Manikchak =
monitoring statlon |
Sampling Procedure \ BRL/SOP/25 \ Sampling Plan WBPCB/BRL/QR/7.8.2.1.k l
_.Ptterence . Relerence |
Sample Collected by Srl.A.Dan, EA, Srl S.T.Dey FA |
Parameters l Result “ Unlt “ LOD \ Method |
lp!-l (Unit) \ 7.44 Unit 2.0 [APHA 500" B, 24thedition, 2023 |
\ec | 346.40 uS/cm 2.0 [APHA,247 edition 2510 B, 2023 1
|cop [ e00 [ men 5.0 [aPHA 52208, 24 th edition, 2023 l
15 3025 (Part 44):1993 & CPCB Analytical Technigues Series
\300‘3 Davs@ 27°C) ‘ 1.70 mg/L 1.0 LATS/4/ 87 - 88 :1993 "
lpo 9.80 me/L 10 |[APHA, 24th edition 4500-0 C, 2023
[Tss(@103-105%C) 28.00 mg/L 6.0 |[aPHA 2540D, 24 th edition, 2023 !
[ros (@180°C) 160.00 mg/L 6.0 \|APHA 2540C, 24 th edition, (2023) |
[rurbidity | 647 NTU 20 |[APHA, 24 th edition 2130 B, 2023 ,
[Ammoniacal- ( 0.23 [ men 0.2 |[APHA 4500-NHs D, 24th edition (2023)
[nitrate-N [ oas mg/L 0.01 |APHA,24th edition 4500-NO3-E, 2023 i
[Nitrite-N | BDL mg/L 0.01 |APHA 4500-NOy' B, 24 th edition, (2023) ;
Chospnate-r [ oos me/L 0.01 [aPHA 4500- P B,8& 4500-P D, 24th edition , 2023 |
i B0L me/L 0.1 [APHA24 edition 4500-8,C, 2023 |
( . - |
[Fluoride 0.27 me/L 0.1 PHA24 th edition,4500- F- C, 2023 |
[So ey 16.60 mg/L 2.0 APHA,24 th edition 3500-Na A and 3500- Na 8, 2023 1'
= 7 . }
e A80 mell || 20 |[APHA24 th edition 3500-K B, 2023 ; 74 ik | N
] APHA24th edition 2320 B, 2023 ROy SIS e
[p-Akalinity [ NIL || man [ 20 | ition = - Ll Lo\
ion 2320 8 ! ;
[r-Alkalinity T 12200 | men | 80 APHA24th edition 2320 B, 2 :
? APHA,24th edition 2340 C, 2023 i
[T-Hardness [ 13735 |L__men l o - ‘ ‘; S o -« 198
o [ 3320 me/ll | 3.0 |[APHA, 24th edition 3500-Ca B, 2023 e ). Biite
q APHA,24th edition 3500-Mg B, 2023 A P o) L |
[Magnesium Ll T M. A': h edition 4500-Cl- B, 2023 \A\\’ W
APHA,24t| tion -Cl- B, ~ s —
[chloride [ e || met 2 v dition 4500-504"'E, 2023 AU RED P
N 4th edition -SO4"'E, oA 1% I el
(sulphate [ 1978 [ met 5.0 APHA24t
Nota: LOD: Limit of Detection, BOL: Below Detection Limit,NA: Not Applicable,1) For Sampling detal

s pl. refer to ARF NO.286/2024Dated:13.03.2024. 2 Resuits
are reparted based on the materlals received. 3) sample will be destroyed after 1 months from the date of issue of

sample will be preserved according 1o the APHA Standal

the certificate unless otherwise sp«in,d, ::
rd Method. 5) The Test Report shall not be reproduced in full or part without the written permission
the Laboratory.
M .
Authorised Signatory: Ir. Stientist Scientist S:Ii:sn::s;t:;char“ g \
{verified by) (Checked by) ,?\\‘_ |
o END Of  REPOTY s e e ) /. .I
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Annexure:R-2(l)

WEST BENGA I.SJZlQlﬁ Z)NTROI, BOARD

-
(Department of Environment, Govt, af W
S5 . iov of WesI
= ;' I'anpur More, I* Ty Nt S, -
: r‘ - More, INO. Narayanpur, Kankinara, 24-Pgs (N), Pin <724 116
TEST REPORT

“ample Rocelved From
Tost Matorlal

somple Dotalls — —T}Eﬁ:m waler

Barrackpore Reglonal laboratory
Surface water T

| sample Recelved on

Sampling Location

Gonga at Manlkchak | Total no of Sample

| AnE No T [ 3aes2024 _
Sampling Date & Time

“Porlod of Analysls

ISSUE DATE :12.04.2024

e

e
11.01.2074 & 18:35Hr8
713.03.2024

l R e ————
~13.03.2024-27.03.2024
A N — e

e

T

—

_'.TE'!L"!‘!"‘"‘ >2.0m
;"‘“P'“ Condition Good — | climatic Condition Su
ame of the Ganga at Manlkchak Address Manikchak
_monltoring statlon ——
stat [ S— =
Sampling Procedure BRL/SOP/25 sampling Plan WDPCB/BRL/QR/7.8.2.1.k
Relerence - Reference _J_________.__-—-——————’______“
e
Sample Collected by SrA.Dan, EA, 511 5.T.Dey FA 1
I Parameters _J Result [_ Unit REMAS :
mg/l ‘
TFs 148.00 NON NABL PARAMETER
2024, 2) Results |

refer lo ARF N0.286/2024 Dated:13.03.

Not Applicable,1) For Sampling details pl.

{ issue of the certificate unless otherwise specified. a)|

he written permission of |

Note: LOD: Limit of Detection, BOL: Below Detection Limit, NA:

d. 3) Sample wiil be destroyed after 1 months

from the date o

o

1l not be reproduced in full or part without t

are reported based on the materials recelve

andard Method. 5) The Test Report sha

Sample will be preserved according to the APHA St

the Laboratory.
/-1}(/ o il P
Authorlsed Signatory Jr. SEientist Scientist Scientist&Incharge
(verified by) (Checked by) (Issued by)
End of Report s e
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{ A prrate LAY .
i ’{1 ¥ - 2P
% nos 8% |

\ 1

Malda District Water Quality report for the moath of April & May ,2024

[River | stations/Blocks | Dateof ~ |pH  (0O) | (80D) | Total Fecal | Fecal | Permissible level of Fecal ]
{ | Sampling | (mg/1) | (mg/1) Coliform Coliform  Streptococci | Coliform & BOD as per CPCB
! : | (MPN/100 | (MPN/100 | (MPN/100 | guideline*

1 m) | ml) mi) |

1
- e '____.'._ - e - e e e e —— - -
! Ganga : Manikchak 23.04.202a | 7.41 | 860 | 260 11000 3500 310 | Fecal coliform (MPN/100 ml): 500 |
i ] !
' |

(desirable), 2500({maximum 1

! ! permissible)

|
|
A S N S S NN N L sobmeteres
| Ganga . Manikehak i 30.05.20:4 | 757 740 | 260 . 7900 2800 330 ! Fecal coliform (MPN/100 m!l: S00
1 | | | i {desirable), 2500{maximum
| 5 | | i | permissible)
Lo L | j | | 800 3meortess

“The permissible limits of FC & BOD are written as per “Primary water quality criteria for bathing water” in MOEG notification no. GSR 742€ (93) dated

25/09/2000.
: mi ﬁhhd‘k&"} f9]ne) 2024
— .
[ Bubbnit Choudbury
i _.‘_fn o r M

A—BDU:: LI ."\,n;. 1 ; 'J, Rm .|I aw
Notary Paplic “Aalda Sadal Polution ctwicly

P & Lhst Malcs Oard

3 & | ‘::‘P-'
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2 G L
i -.‘- o
Malda District Water Quality Report for the Month of June, 2024
RIVER | STATIONS/BLOCKS | pH{Unit) | DO{mg/L) | BOD(mg/L) Total Fecal Fecal Permissible Level af_]
Coliform{MPN/100ml) | Coliform{MPN/100ml) | Streptococc(MPN/100ml) | Fecal Coliform and
BOD As per CPCB
Guidelines
Ganga | Ratua -l 771 6.50 185 780 330 23 Class of Water -B
(Organised Outdoor
Bathing)
Ganga | Manickchak 7.34 6.00 1.50 7000 2800 310 BOD-3.0mg/L or less
(5 Days at 20°¢)
Ganga | Kallachak-Il 7.80 6.90 250 790 270 a9
Ganga | Kallachak-ili 7.76 5.80 2.90 3500 1300 110

Scientist & In Charge of BRL
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Malda District Water Quality Report for the Month of June,2024

RIVER

STATIONS/BLOCKS EC{uS/cm) Chloride(mg/L)
Ganga Ratua-| 234.60 9.00
Ganga Manickehak 184.50 4.00
Ganga Kaltachak-ll 207.50 8.00
Ganga Kaliachak-l 226.20 7.00
.
Scientist & In Charge of BRL

Annexure:R-2(l)
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THE GAZETTE OF INDIA : EXTRAORDINARY [Part lI—Sgc 30)|

93.

Primary Water Quality Criteria for Bathing Waters-

In a water body or its part, water is subjected to several types of uses. Depending
on the types of uses and activities, water quality criteria have been specified to
determine its suitability for a particular purpose. Among the various types of uses
there is one use that demands highest level of water quality or purity and that is
termed as "Designated Best Use" in that stretch of water body. Based on this,
water quality requirements have been specified for different uses in terms of
primary water quality criteria. The primary water quality criteria for bathing water
are specified along with the rationale in table 1.

Table 1.

PRIMARY WATER QUALITY CRITERIA FOR BATHING WATER
: (Water used for organised outdoor bathing)

CRITERIA RATIONALE

1. Fecal Coliform 500 (desirable) To ensure low sewage contaminauon.
MPN/100 ml: 2500 (Maximum Fecal coliform and fecal streptococc! are
Permissible) considered as they reflect the bacterial

pathogenicity.
2. Fecal Streptococci 100 (desirable) The desirable and permussible limits are
MPN/100 ml: 500 (Maximum suggested to allow for fluctuauon in
Permissible) environmental: conditions such as
seasonal change, changes in flow

conditions €1c.
2. pH: Between 6.5 -8.5 The range provides protection to the skin

and delicate organs like eyes. nose. ears
etc. which are directly exposed during
- outdoor bathing.
3 Dissolved Oxygen: 5 mg/l or more The imnimum dissolved oxygen
; concentration of 5 mg/l ensures
reasonable  freedom from oxygen
consuming organic polluuon
immediately  upstream  which s
necessary for preventing production of
anaerobic gases (obnoxious gases ) from

sediment.
4. Biochemical Oxygen 3 mg/1 or less The Biochemical Oxygen Demand of 3
demand 3 day,27°C: mg/l or less of the water ensures

reasonable freedom from oXygen
demanding pollutants and  prevent
production of obnoxious gases”;

7 :
- of -~ - ’
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THE GAZETTE OF INDIA . EXTRAORDINARY [Part HI—Sec. 3(1)]

MINISTRY OF ENVIRONMENT AND FORESTS
NOTIFICATION
New Delhi, the 25th September. 2000

GS.R.742(E).— In exercise of the powers conferred by sections 6 and 25 of the
Environment (Protection) Act, 1986 (29 of 1986), the Central Government hereby makes
the following rules further to amend the Environment (Protection) Rules, 1986, namely.

1. (1)  These rules may be called the Environment (Protection) Amendment
Rules, 2000,
(2) Save as otherwise provided in this notification, they shall come into force
on the date of their publication in the Official Gazette.

2. In the Environment (Protection) Rules, 1986, —

) In Schedule I, after serial number 89 relating to Noise standards for fire
crackers and the entries relating thereto, the following serial numbers and
entries shall be inserted, namely: —

“90. Standards for coal mines
1. Air Quality Standards

The Suspended Particulate Matter (SPM), Respirable Particulate Matter (RPM),
Sulphur dioxide (SO; ) and Oxides of Nitrogen (NOx) concentration in downwind
direction considering predominant wind direction, at a distance of 500 metres
from the following dust generating sources shall not exceed the standards
specified in the Tables I, II and I1I given below:

Dust Generating Sources

Loading or unloading, Haul road, coal transportation road, Coal handling plant
(CHP). Railway sliding, Blasting, Drilling, Overburden dumps, or any other dust
generating external sources like coke ovens (hard as well as soft). briquette
industry, nearby road etc.

-1 .In r
A'} RY ‘t ‘ '1‘1\ 1)
‘(‘1{ ¥ FAGL Aaldla _;_,._,:_i

PO & Dry Maida

07 72024



B 37093 !
&

= S LiFE

—'V-‘v
--' w Lifestyle lor

Environment WEST BENGAL POLLUTION CONTROL DOARD L. 12009
{Department of Environment, Govt, of West Bengal)

Barrackpore Regional Laboratary,
Panpur More, P.O. Narayanpur, Kankinara, 24-I"gs (N), P'in -743 126

TEST REFORT
Report No. - 731 ISSUE DATE : 10.7.2024
Sample Detalls Surface water ARF No. 732/2024
Sample Recelved From | Barrackpore Regional laboratory Sampling Date & Time | 26.06.2024, 13:30 Hrs
Test Materlal Surface water Sample Recelved on 27.06.2024
Sampling Locatlon Fulhar River Total no of Sample 1
Helght/Depth »2.00 m Perlod of Analysis 27.06.2024-11.07.2024
Sample Condition good Climatic Condition Sunny
Name of the Fulhar River at Malda Address Malda
monltoring station ——
Sample Collected by Smt. Gargl Ghosh , S¢, 5l 5.C, Sarkar , JS & Srl A. Dan,, EA
I Parameters J Result Unit I[ LoD | Method
[pH (unit 7.35 Unit 20 _j APHA 4500H" B, 2dthedition, 2023
EC 136.80 uS/cm 20 APHA, 247 edition 2510 B, 2023 :]
coD 12.00 me/L 5.0 APHA 52208, 24 th edition, 2023 )
500(3 Days® 27°C] 2,80 m;n N I:i igjf;[ap;r: ;;;:: :::33 % CPCB Analytical Techniques sm:
Do 6.10 me/L 1.0 APHA, 24th edition 4500-0 C, 2023
TSS(@103-105°C) 54.00 __mg/t 6.0 APHA 25400, 24 th edition, 2023
TDS (@180%) 62.00 mg/L 6.0 APHA 2540C, 24 th edition, (2023)
Turbidity 47.90 NTU 2.0 [APHA, 24 th edition 2130 B, 2023
Ammonlacal-N 0.18 mg/L 0.2 APHA 4500-NH; D, 24th edition (2023)
Nitrate-N 0.24 mg/L 0.01 APHA,24th edition 4500-NO3-E, 2023
Nitrite-N 0.03 mg/L 0.01 APHA 4500-NO;’ B, 24 th edition, (2023)
Phosphate-P 0.04 mg/L 0.01 APHA 4500- P B,& 4500-P D, 24th edition, 2023
Boron BDL mg/L 0.1 APHA24 edition 4500-8,C, 2023
Fluoride 0.36 mg/L 0.1 (APHA24 th edition,4500- F- C, 2023
sodium 20.50 mg/L 2.0 APHA,24 th edition 3500-Na A and 3500- Na B, 2023 ]
Potassium [ sa0 mg/t 20 |[APHA24 th edition 3500-K B, 2023 ]
P-Alkalinity T NI mg/L 2.0 APHA24th edition 2320 B, 2023 J
T-Alkalinity 128.00 mg/L 8.0 APHA24th edition 2320 B, 2023
T-Hardness 120.00 mg/L 8.0 [APHA,24th edition 2340 C, 2023
Calcium 28.86 mg/L 3.0 APHA,24th edition 3500-Ca B, 2023
Magnesium 11.66 mg/L 2.0 APHA,24th edition 3500-Mg B, 2023
[cniorige 3.00 me/L 2.0 [APHA,24th edition 4500-CI- B, 2023 ]
[sutphate 12.55 mg/! 50 |[APHA24th edition 4500-504" E, 2023 ]
refer to ARF

BOL: Below Detection Limit,NA: Not Applicable,1) For Sampling details pl.
N0.732/2024Dated:27.6.2024. 2) Results are reported based on the materials received. 3) Sample will be destroyed after 1 months from the
date of issue of the certificate unless otherwise specified. 4) Sample will be preserved according to the APHA Standard Method. 5) The Test
Report shall not be reproduced In full or part without the written permission of the Laboratory.

Note: LOD: Umit of Detection,

/U‘r/ 5. 504a W .

Authorised Signatory: Jr. Sclentist Sclentist _Scientist&Incharge
(verified by) (Checked by) ; sued by)
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e End of Heport / 4 4
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WEST BENGAL I'OLLUTION CONTROL BOARD

—_—
Wre >

(Department of Envieonment, Govt, of West Bengal)
= Rareackpore Reglanol Laburutory,
A\ T I Panpur More, P.O. Naraynupur, Kankinara, 24-Fgs (N}, Pin -743 126
“N\F”
TEST REFORT

Report No. - 732 ISSUE DATE :10.07.2024
Sample Detalls Surface water ARF No. 732/2024 ]
Sample Received From | Barrackpore Regional laboratory Sampling Date & Time 26.06.2024 , 13:30 Hrs
Test Material Surface water Sample Recelved on 27.06.2024
Sampling Location Fulhar River . Total no of Sample 1 |
Height/Depth >2.00 m Period of Analysis 27.06.2024-11.07.2024 |
Sample Condition good Climatic Condition Sunny !
Name of the Fulhar River at Malda Address Malda |
monitering station J ]
Sample Collected by Smt. Gargl Ghosh , Sc, $r15.C. Sarkar S &SriA. Dan, EA ]

Parameters Result Unit REMARKS
mg/l
TFS 52.00 NON NABL PARAMETER J

Note: LOD: Umit of Detection, BDL: Below Detection Limit,NA: Not Applicable,1) For Sampling details pl. refer to ARF|
N0.732/2024Dated:27.06.2024. 2) Results are reported based on the materials received. 3) Sample will be destroyed after 1 manths from the
date of issue of the centificate unless otherwise specified. 4) Sample will be preserved according to the APHA Standard Method. 5) The Tutl
Report shall not be reproduced In full or part without the written permission of the Laboratory. |

M st S

orised : Jr. Sclentlst Sclentist Scientist&Incharge
Auth s (verified by) (Checked by) (1ssued by)
Endof Report
Copy To: A i \:‘.ﬁ\
1. 05.0 O&E, WBPCB S LN e
2. Chlef Engineer - Planning , WBPCB o o
3. Chief Sclentist, WBPCB ‘ -. e :
‘.\ . I_ : - ; L

~d
"

ABDUF JAMAD

Notary Paty” 5
v & Ow Malda

273 004 | 1

-
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— A2 p WEST BENGAL POLLUTION CONTROL BOARD
M T Q\./‘ !Tl F'E (Department of Environment, Govt, of West Bengal) 4 7
‘1& ’I Y d Eneranment Barrackpore Regional Laborartory, - A’)
Panpur More, P.O. Narayanpur, Kankinara 77"'.""“
24 Parganas (North); Pin -743 126 < e
TEST REPORT
Report No. -353 Issue Date-05/07/2024
Sample Detalls Surface Water (River) ARF No. 353/Bio/2024 _—l
Sample Recelved F Barrackpore Regional Sampling Date & :
pie Recsived From Laboratory bkl (Hg-] 26/06/2024, 13:30
Test Material Surface Water Sample Received on | 27/06/2024 N
Sampling Location Fulahar River Total no. of Sample | One (01)
| Height/Depth (m) >2.00 Period of Analysis | 27/06/2024 to 01/07/2024
Sample Condition Good Climatic Condition | Sunny
Name of the monitoring : Al Nakkati Bridge, Makda
station Fulahar River Address LAT:25 2450863 N,
LON:87.8651012 E
:amp:ln Cl:,llaclcd by Mrs. G. Ghosh, Sci., Dr. S.Ch.Sarkar, JS & Sri A. Dan, EA
ampling Procedure Sampling Plan
Reference BRL/WBPCBI/SOP/2022/34 Reference WBPCB/BRU/QR/7.8.2.1.k
Parameters Result Unit LOD Method
| Total Coliform 23 x10°_ [ MPN/100 mi 1.8 APHA, 9221-B, 24" Ed., 2023
Faecal Coliform 79x 10 MPN/100 ml 1.8 APHA, 9221-E, 24" Ed., 2023
Note: LOD: Limit of Detection, BDL: Below Detection Limit, NA: Not Applicable, 1) For sampling details pl. refers
to ARF No. 353/Bio/2024 Dated: 27/06/2024. 2) Results are reported based on the materials received. 3) Sample
will be destroyed after 4 days from the date of receiving samples unless otherwise specified. 4) Sample will be
preserved according to the APHA Standard Method. 5) The Test Report shall not be reproduced in full or part

without the written permission of the Laboratory. |

: X
P ~ » d \-\ *\ A
i.i ”{ - i arh
\ oo ~ . :\ .\
511 !
: Issued by)
(Verified & Checked by) (Issued b
Authorised Signatory: Env. Analyst Scientist & In-charge
End of Report.........
d 1 w91 ,{Kli
. m A-}‘}} g ; /’. A : .,.— ‘\,‘ A
“OIEA"' 2
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WEST BENGAL POLLUTION CONTROL BOARD
(Department of Environment, Govt. of West Bengal)
Barrackpore Reglonal Laboratory,

Panpur More, I',O, Narnyanpur, Kankinara
24 Pargnnas (North), Pin -743 126

TEST REPORT
Report No. -353 Issue Date-05/07/2024
[Sample Detalls Surface Water (River) ARF No. 353/Bio/2024
Barrackpore Regional Sampling Date & 26/06/2024, 13:30
Sample Rocelved From Laboralory Time (Hrs.)
Test Material Surface Water Sample Recelved on | 27/06/2024
Sampling Locatlon Fulahar River Total no. of Sample | One (01)
Helght/Depth (m) >2.00 Period of Analysis | 27/06/2024 to 01/07/2024
Sample Condition Good Climatic Condition Elu:r:{ R [T
Name of the monitoring UAT 25 2450863 N,
station Fulahar River Address A SAI0TZ E
e Sample Collected by Mrs. G. Ghosh, Sci., Dr. S.Ch.Sarkar, JS & Sri A. Dan, EA
Sampling Procedure Sampling Plan WBPCB/BRLIQR/7.8.2.1.k
Reference BRL/WBPCBI/SOP/2022/34 Reference
Parameters Result Unit LOD Metil;od
| E-Coli 2 x 10° MPN/100 ml - APHA, 9221-G, 24™ Ed., 2023
Faecal Streptococci 13x10 | MPN/100 ml - APHA, 9230-A, B, 24" Ed., 2023

Note: LOD: Limit of Detection, BOL: Below Detection Limit, NA: Not Applicable, 1) For sampling details pl. refers
to ARF No. 353/Bio/2024 Dated: 27/06/2024. 2) Results are reported based on the materials received. 3) Sample
will be destroyed after 4 days from the date of receiving samples unless otherwise specified. 4) Sample will be
preserved according to the APHA Standard Method. 5) The Test Report shall not be reproduced in full or part
without the written permission of the Laboratory.

Authorised Signatory:

o ~."d\ # .
i 2 oW n%\d\\ )
.F/ el 'u.l» . .'.. f.: \
i G oY |-
i\l :\ o g ~ Al
| 1< 1 : -
TPV o %
\ Jisg ;;\.\s N
W ()
/
(Verified & Checked by) _ (Issued by)
Env. Analyst Scientist & In-charge
End of Report -
AY DU A
u"_l'.. _I fy”]ml_
,;,() v
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SL Issue Remarks
No.
II. | Rural Solid Waste disposal : (P oo™ o
i r Lht ot f
a) Per day generation of Solid wastein 7740 Vi YR

Ganga Bordering GP within the Block (in
KG).

b) Quantity of solid waste treated per day
in Ganga Bordering GP within the Block

(in KG).

6192 K.G. P/D Le. is being treated at Household level and through
SWM (Solid Waste Unit)/ MRF (Material Recovery Facility) Unit

c) The gap in treatment of solid waste.

1548

d) Legacy waste and the time bound plan to

treat legacy waste.

Identification for site of Legacy Waste and its estimation will be done |
by Dec. 2024.

The manner of utilization of the treated
waste as well as rejects arising out of
remediation of legacy waste.

e)

After identification of the legacy waste site of the GP level the manner
of treatment shall be finalized.

f) Current status of dumping of solid waste
with reference to location.

Tetrutola (MRF), Jesarattola (MRF under construction), Elahitola (MRF
under construction), Harchandrapur (MRF), Benitola (MRF under
construction), Arazi Mathurapur (MRF), Tinghoria (MRF), Kartiktola

(MRF)

fougarad by ™ s PUn ',_q?:('_l ; @

tatomn §om Jogdd ropod . J,/]/ = Block Development Officer
j ';.‘_ l‘-‘f..i A1) i

Qﬁ\-——— ABL

Nowry r

¥

Page Ne. 54
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abjyAald3 Manikchak Dev. Block.
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Bordering GP within the Block (in KG).

Sl Issue Remarks
No.
1. | Rural Solid Waste disposal : “oTA
,r";/ t e |
a) Per day generation of Solid wastein Ganga 347415 K.G -'7" s ‘
1AL e

g'lr

b) Quantity of solid waste treated per day in
Ganga Bordering GP within the Block (in KG).

277932 K.G P/D i.e. is being treated at Household level and|through SWM
(Solid Waste Unit)/ MRF (Material Recovery Facility) Unit ' ’

c) The gap in treatment of solid waste.

694.83 K.G

d) Legacy waste and the time bound plan to treat
legacy waste.

Identification for site of Legacy Waste and its estimation will be done by Dec.
2024.

e¢) The manner of utilization of the treated waste
as well as rejects arising out of remediation of
legacy waste.

After identification of the legacy waste site of the GP level the manner of
treatment shall be finalized.

f) Current status of dumping of solid waste with
reference to location.

Centralized Solid Waste Management Unit / Material Recovery Facility
Centre of concerned Gram Panchayat.

« SWM Unit at Rajnagar Gram Panchayat.

s MRF Unit at Bangitola Gram Panchayat.

o MREF Unit at Uttar Panchanadapur-II Gram Panchayat.

« MREF unit at Uttar Panchanandapur-1 Gram Panchayat (Under
Construction).

- axd
-

-~
R

o™\

* MRF unit at Hamidpur Gram Panchayat (Und?{onstruction}.

o

i
« Source Data: DPR of SWM of concerned Gram Panchayat. P
e This report based on report submitted by the Gram Panchayats. ’{7>%"\~ _
\ " b 7
ABDUSSAMAY)
W & \,;'

vgvo55 07

Y /
Block Development Officer
Kaliachak-II Dev. Block, Malda

Dtary PebhcAalda
[ L-Thes . Ma
.!(} Sy dih V.3l
/ 1194
. L /
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Annexure:R-3

SL Issue Remarks
No.
II. | Rural Solid Waste disposal :

a) Per day generation of Solid waste in Ganga 6357K.G

Bordering GP within the Block (in KG).

b)

Quantity of solid waste treated per day in
Ganga Bordering GP within the Block (in KG).

5212 K.G P/D i.e. is being treated at Household level and through SWM

(Solid Waste Unit)/ MRF (Material Recovery Facility) Unit. .~y T A 4
T P e

>/

<)

The gap in treatment of solid waste.

1145 K.G e .

P2

d)

Legacy waste and the time bound plan to treat
legacy waste.

Identification of Legacy Waste site and its estimation will be done by
Dec. 2024.

)

The manner of utilization of the treated waste
as well as rejects arising out of remediation of
legacy waste.

‘After identification of the legacy waste site of the GP level the manner of
treatment shall be finalized.

Current status of dumping of solid waste with
reference to location.

SWM Unit Present at Rajnagar Samsan Ghat, Babupur, Chakbahadurpur,
Bhangatola, Par Anantapur, Chainpara, Bakhrabad Char.




- Sl

No. |

S— -

371 OO Annexure:R-3

Issue ' Remarks |
] Rural Solid Waste disposal: ]
| a) Per day generation of Solid wastein Ganga 2700KG |
___ Bordering GP within the Block (in KG). -
b) Quantity of solid waste treated per day in | 2160 K.G P/D Le. is being treated at Household level and through sw.)Tyr" T b
Ganga Bordering GP within the Block (in KG). (Solid Waste Unit)/ MRF (Material Recovery Facility) Unit b/ 4 V‘ ==
| £ y - * 1% -‘:\UT' <
S — i ! - ; = . ] ‘
<) The gap in treatment of solid waste. . 540 KG = Uiy

_d} I.Ee;cy waste and the time bound

WA g

plan to treat | Identification of

legacy waste. | 2024.
I

Legacy Waste site and its estimation will be done by Dec. | o No.ce

€) The manner of utilization of the treated waste i After identification of the legacy waste site of the GP level the manner of
as well as rejects arising out of remediation of treatment shall be finalized. |
legacy waste.

|
) S
§e
L

f) Current status of dumping of solid waste with ] An MRF facilities has been established at Ajijtola Village under Bllﬂ.lm?l
reference to location. G.P. and another unit is under construction at chaitutola village under |
Mahanandatola GP. l

Block ﬂgﬁpment Officer

Ratua-l Dev. Block, Malda
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Annexure:R-4

Issue

Remarks

SL o 'y
No‘ f Mim ul- \
llll. \ Construction and Demolition Waste: L T otk /

AN 3 1« 1 i \‘.’

a. Total per day generation of C & D waste in Ganga Bordering GP
within the Block (in Tones/Day).

b. The detail of plant established for the treatment of C & D waste
including the existing capacity and capacity utilization.

In the rural area, there is no established
C&D waste treatment plant. Instead, C&D
waste is typically disposed of through
informal means i.e, land filling purposes
and construction of road purpose.

foagerod by ™a ws et

boroa Lomdogtd cOped &

{ 2.9

i

f / ‘,f n
ABDU? Afand
NMotary Pam Aitia D40A)

PO & Ly, Malda

s _Jq}_‘{‘.!\
ﬁ ) Page wo. 58

/ [N
4 i

i

Block Development Officer

Manikchak Dev. Block.
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Annexure:R-4

Issue Remarks
No.
\ 1. | Construction and Demolition waste :
a) Total per day generation of C & D waste in Ganga 6.15 TPD

]

Bordering GP within the Block (in Tones/Day).

utilization.

b) The detail of plant established for the treatment of C & D
waste including the existing capacity and capacity

In the rural area, there is no established C&D waste treatment
plant. Instead, C&D waste is typically disposed of through
informal means i.e, land filling purposes and construction of
road purpose.

e Source Data: DPR of SWM of concerned Gram Panchayat.

-

2N

e This report based on report submitted by the Gram Panchayats.

Block Development Officer
Kaliachak-II Dev. Block, Malda

70 T_l R u
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Sl No.

Issue

Remarks

1.

Construction and Demolition waste :

a) Total per day generation of C & D waste in
Ganga Bordering GP within the Block (in
Tones/Day).

1.2 Tones / Day

b) The detail of plant established for the | In the rural area, there is no established C&D waste treatment plant.
treatment of C & D waste including the

existing capacity and capacity utilization.

Instead, C&D waste is typically disposed of through informal means i.e,
land filling purposes and construction of road purpose.

Kl g /
~ T 4

/ = L ﬁr\ - "‘I
DU S »(wxu ‘
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- Issue I Remarks :
No. [
‘ML | Construction and Demolition Waste: - - |
|
a) Total per day generation of C & D waste in T 04TPD o ]

Ganga Bordering GP within the Block (in

Tones/Day).

b) The detail of plant established for the | In the rural area, there is no established C&D waste treatment plant. Instead, |
treatment of C & D waste including the | C&D waste is typically disposed of through informal means ie, land filling
existing capacity and capacity utilization. purposes and construction of road purpose. I

z/ah(f
BlocK Devfopment Officer

Ratua-! Dev. Block, Malda

RS b
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Annexure:R-5

List of units engaged in waste plastic recycling in four Ganaga bordering blocks of Malda

Vill:Babla, Meherapur, Malda:-732207

Name And Address Block Products(s)
Modern Enterprise Kaliachak Ill | Cutting waste plastic only
Vill & P.O: Uttar dariapur, Malda-732201
MS Enterprise Kaliachak Il Cutting waste plastic onl; )
Vill & P.O: Uttar Dariapur, Malda-732201
Khatija Enterprise Kaliachak Il | Waste Plastic Cutting & granules
P.O: Beniagram Malda:- 732206 production
Hoossain Enterprise Kaliachak lil | Plastic Granules production
Vill & P.O: Uttar Dariapur, Malda-732201
Asmaul Hoque Kaliachak Il | Waste Plastic Scrap of Plastic
Mothabari, Kaliachak, Malda:732207 Chips Grinding Mill
United Polymar Industries Kaliachak Il Re-Processing of Waste Plastic

Shopping Bags & Plastic Granules

List of units other than waste plastic recycling in four Ganga Bordering blocks of Malda

District

Name And Address

Block

Products(s)

Shib Shakti ICE Cream Factory
Vill - Nowyada Shyam Sundari, P.O&P.S.-
Manikchak, Malda

Manikchak

ICE Cream

Snow Lion ICE Cream Industries,
Vill - Sankartola, P.O: Mathurapur,P.S.-
Manikchak, Malda-732203

Manikchak

ICE Cream

Hazi Motors
Baishnabnagar, P.S.- Kaliachak, Malda:-
732210

Kaliachak Il

Vehicle Repairing & Servicing

Chowdhury service center
Vill - baliadanga more, P. 0. & P. S. -
Kaliachak, 732201.

Kaliachak lil

Repairing & Servicing

Nur Biri Works (P) Ltd.
Bajapti (16mile), P. O. - Gurutola, P. S. -
Kaliachak 732 127.

Kaliachak Il

Biri

Y™ - . o~
AF JUS K P! v A i

‘“:-1' y Dy

Maicie




Annexure:R-6

GOVERNMENT OF WEST BENGAL
IRRIGATION & WATERWAYS DIRECTORATE
OFFICE OF THE EXECUTIVE ENGINEER
MALDA IRRIGATION DIVISION
GREEN PARK, MALDA

5 Phone-03512-252395, FAX-03512-
Email-maldairrigation@gmail.com P'Ol‘) [:;;l;zdl;;;p"r 254350
Memo No: 783 Dated: 31/05/2024
To
The Additional District Magistrate(MA)
Malda

Sub: Soliciting Required Urgent Report in Connection with NGT Case O.A. No: 200/2014 of the Principal Benc
New Delhi, in Pursuance of Solemn Order Dated 02.05.2024.

Ref: 1) Your Memo no-218/MA, 31/05/2024.
2) This office memo no -420, dt-19/03/2024

In connection with your memo under reference I am to apprise you that no data regarding sewage is availab!
with this office since the same is beyond the scope of work. Vide memo under reference no(2) it was informed t
you that preparation of Flood plane zone map is still under process by the concerned office of 1 & W Departmen

As soon as information is received regarding preparation of detail map of flood plain zone, same will be submitte
to you for further course of action from your end.

ﬁ%h’

Executive Engineer
Malda Irrigation Division
Green Park, Malda

Memo No: Dated:

Copy submitted to :-
1. The Superintending Engineer, North Irrigation Circle-1, Green Park, Malda for his kind information. :
2. The Director, Central Design Office, Jalasampad Bhawan, Kolkata-91, for favour of his kind information.

Copy of letter under reference no (1) is enclosed herewith for necessary reply from his end, as sought by
the ADM(MA), Malda vide his memo under reference no (1).

B

1 o
Executive Engineer

Malda Irrigation Division
Green Park, Malda

‘ '/ /
ARDVS o
NOolald s

P (3 & ()l

o R
00!




District wise number of health care units, Biomedical waste gcner&Zyich Zre units and treatment & disposal

the Common Bio-Medical Waste Treatment Facilities (for the year 2022, as available) :

Name of ﬂl_l.' -

Annexure:R-7

of Bio-medical wastes through

’7 Sl No. Name of the District | Number of | Bio-medical Waste | Bio-medical Waste Treatment and disposal [ Total (in Kg/day)
State /Union Health Generation (in (in Kg/day)
Tervitory Care Units Kg/day) Incineration Autoclaving
: 725. 2
1. West Bengal — 1631 9107.38 4381.61 4725.77 9107.38
2 1179 6646.01 5005.41 1640.60 6646.01
North 24 Parganas
: 47593 2866.11
. South 24 Parganas 687 2866.11 1390.18 1
457. 28 694.91
4. Hooghly 634 1694.91 1457.63 237.2 1
: 30 4,69 97.99
s, o 626 1197.99 6433 554.6 1
3 1632. 1397.68 235.25 9
g Nadia i 32.93 35 163293
308 375.89 321.42 54.47 375.89
% Murshidabad
534 89 2857.2 624.64 481.89
5 Purba Bardhaman AR 4 2
558 1284.49 1276.73 7.760 1284.49
* Purba Medinipur
10. 320 1127.39 822.660 304.730 1127.39
Malda
L Total 6887 29414.99 19553.87 9861.12




Annexure:R-8

)
GOVERNMENT OF WEST BENGAL
OFFICE OF THE DISTRICTLAND AND LAND REFORMS OFFI CER

MALDA )
Ph. No. 03512-254405 E-Mail: dllromalda@gmail.com

Memo No: - 149, A /DLLRO (MLD)/V-MM/2023 Date: 0£5.07.2024

To,

The Addl. District Magistrate (MA),
Office of the District Magistrate & Collector, Malda.
(Municipal Affairs)

Sub: - Request for report regarding the issues in terms of order dated 24.11.2023 ar.ld (?2.05 2024
passed by the Hon'ble NGT, Principal Bench in O.A. No. 200/2014, Principal Banch,
New Delhi (M.C. Mehta Vs. Union of India & Ors.)

Sir,

In reference to the above, this is to inform you that report regarding number of cases registered
within a year against illegal mining in the bed of flood plains of river Ganga and its tributaries and
details of enforcement of mining policy of State and EMGSM, 2020 and Sustainable sand Mining
Management Guidelines 2016, is mentioned below:

Details of enforcement (for the period from 01.04.2023 to 30.06.2024)
Sl Name of the No. of raid No. of cases No. of vehicle | No.of | Amount of
. Block programme olstered detained/ FIR | fine realized |Remarks
conducted reg seized lodged (Rs.)

.| Ratua “ Nil 106 Nil 2864585
2.| Kaliachak-I 13 Nil 44 Nil 1315800
3. | Kallachak-ll 40 Nil 78 Nil 2051800
4.| Manikchak 28 Nil 62 Nil 571200

Total 125 Nil 290 Nil 6803385

v‘
L

Additional District Magistrate and
District Land & Land Reforms Officer, Malda

Memo No: - | SQ.‘Vf(IRLRO (MLD)V-MM/2023 Date: 0.5 .07.2024
Copy forwarded for information to:
1. CA to the District Magistrate, Malda.

V)

%ﬂ/
Additional District Magistrate and

DiS't'ri_‘e{ [ﬁnd\&‘;_{,af_nd Reforms Officer, Malda

»
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Annexure:R-9

Fund released to the ULBs of West Bengal under Ring Fenced Account

2023-24 Rs. In lakh
[s1. No Name of District Name of ULB/Agency Amount Released
1 Murshidabad Jiaganj Azimganj 117.19800
2 Kolkata Kolkata MC 5423.19000
3 North 24 Parganas Bidhannagar MC 355.08000
4 Executive Engineer, MED, Barasat 137.53800
5 di Coopers Camp 3.09200
6 - Santipur 3.98500
7 . Sainthia 41.91000
8 RIS Rampurhat 9.31300
9 Hooghly Arambag 15.00000
10 Purba Medinipur Tamluk 4.50000
11 KMDA 10031.79200
12 SUDA 4150.58100
13 Malda 0.00000
14 South 24 Parganas 0.00000
15 Howrah 0.00000
Total Release 2023-24 20293.17900
2024-25 Rs. In lakh
Sl. No Name of District Name of ULB/Agency Amount Released
1 Kolkata Kolkata MC 161.43000
2 Purba Bardhaman Burdwan 32.83898
3 North 24 Parganas Executive Engineer, MED, Bidhannagar 21.76600
4 SLRDC 148.77600
Total Release 2024-25 364.81098
Total Release 20657.98998

** The indicated fund includes release for NMCG in different Ganga Towns
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Annexure:R-10

Minutes of the meeting of District Ganga Committee held
on 12.02.2024 at RTC Hall of Malda Collectorate.

The meeting of District Ganga Committee, Malda was held on 12 February, 2024 at
2.00 p.m. at RTC hall of Malda Collectorate, Malda. The following representatives were
present in the meeting: -

District Magistrate, Malda

Divisional Forest Officer-Member.

Addl. District Magistrate (MA), Malda.

Sub-Divisional Officer (Malda Sadar), Malda.

Sub- Divisional Officer (Chanchal), Malda. (Online)

Exe. Engineer, Malda Division, Irrigation and Waterways Dept. (I&WD)-
Member.

7. Exe. Engineer, PHE (Arsenic Division), Malda-Member.

8. Block Dev. Officer, Manikchak, Malda. (online)

9. Block Dev, Officer, Kaliachak-Il, Malda. (online)
10. Block Dev. Officer, Kaliachak-1l, Malda. (online)
11. Block Dev. Officer, Ratua-l, Malda. (online)

12. Officer-In-Charge, Municipal Affairs Section, Malda

onswN S

13. DPO, District Ganga Committee (Namami Gange), Malda

The District Magistrate Malda presides over the meeting and welcomed all. He highlighted
about the objectives of the District Ganga Committee in detail. He focussed upon the
activities of the mission and explained the following measures for the purpose.

1. The District Magistrate directed the Joint Block Development Officer (BDO) of
Manikchak Development Block to contact with the BLLRO, Manikchak to submit the final
land details report to the Divisional Forest Officer (DFO), Malda within one week for vetiver
plantation purposes at Bhutni in the Manikchak block.

2. The District Magistrate requested the Divisional Forest Officer (DFO) of Malda to set up
awareness stalls on the occasion of Maghi Purnima on 24th February and Mahashivaratri
for two days from 7th to 8th March at Manikchak Ghat.

3. In the meeting, the District Magistrate directed all Block Development Officers (BDOs)
of four Ganga blocks (Kaliachak-Il, Kaliachak-Ill, Manikchak, and Ratua-l) to conduct
regular cleaning camps in collaboration with Self-Help Groups (SHGs) and Village
Resource Persons (VRP), to keep riverside areas and ghats clean and free of plastic.

4. They were also directed to conduct, ghat cleaning activities on the day before any
special event organized at Ganga and on the day after. Pre-event and post-event
reports of the cleaning program\aj\“o bg submitted to the District Ganga Committee.
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5. In the meeting, it was decided to include the Officer-In-Charge of Sanitation Cell (Malda
Zilla Parishad), two Environmentalists, the Secretary of the Merchant Chamber of
Commerce, and the Executive Officers of English Bazar Municipality and Old Malda
Municipality as nominated members of the District Ganga Committee — Malda.

6. The District Magistrate discussed about the upcoming programs approved in the Annual
Action Plan for Communication and Publicity Activities, 2023-24 by WBSPMG. These
include Public Awareness and Knowledge-Based Programs in Educational Institutions,
River Boat Tableau, Wall Writing, Public Awareness Exhibition, Behavioral Change
Communication Activities, Ganga Swachta Pakhwada, and other activities aimed at

reducing river pollution.

7 It was decided as per the Additional Annual Action Plan for Communication and
Publicity Activities, 2023-24 approved by WBSPMG, that the upcoming program, 'Slogan
Writing Competition’, at Malda College and Chanchal Sub-Division (Ratua-| Block) will be
done by 20th February 2024.

8 It was decided that the upcoming program, River Boat Tableau Campaign, will be
executed through SBCC Cell Malda centrally from Mahanandotola in Ratua-l block to
Khajuria Ghat in Kaliachak-lll Block by 20th February 2024.

9. It was decided to arrange T-Shirt Distribution program as part of the Additional Annual
Action Plan for Communication and Publicity Activities, 2023-24 approved by WBSPMG.
Special day on Maghi Purnima (24t February 2024) at Manikchak Ghat under Manikchak

Development Block.

10. In the meeting, the District Magistrate directed the respective Block Development
Officers (BDOs) to arrange dressing rooms for women on a temporary basis at every ghat,
especially on the upcoming Maghi Purnima on February 24, 2024.

11. In the meeting, the District Magistrate directed the Block Development Officer (BDO)
Manikchak Block to arrange Public Awareness Exhibition Stalls at Manikchak Ghat from

7th March to 8th March 2024.

12. In the meeting, the District Magistrate directed the Block Development Officer (BDO)

Manikchak Development Block to promptly submit the pending release request for fund
related to the programs already cond ucted by the Block Development Office.

13. All the Block Development Officers (BDOs) were directed to submit the pending
Utilization Certificates (UC) for the fund received Information, Education, and
Communication (IEC) activities to the Municipal Affairs Section as soon as possible.

14. In the meeting, the pending grievances were discussed, and it was decided to provide
a suitable reply to these grievances as soon as possible.

15. In the meeting, the District Magistr cted to create a WhatsA| ;g'@u" ith all the:,
members of the District Ganga Con e tq oversee the committeM‘ %
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16. In the meeting, the District Magistrate directed the BDOs of Ratua-l, Manikchak,
Kaliachak-1l, and Kaliachak-lll - to display relevant message through hoardings,
flex/banners, and set permanent signboards made of metal at every ghat to prevent
biodiversity-related violations as per the government's law, orders, and guidelines,
including the prevention of poaching, catching of migrant birds, catching small Hilsa fish,

and other illegal activities.

17. In the meeting, it was decided to conduct the River Boat Racing Competition, at
Bamongola Block in the next financial year 2024-2025. The District Magistrate, directed
the Officer-in-Charge (OC) of Municipal Affairs (MA) to send the river boat racing proposal
to WBSPMG as soon as possible, before the start of the new financial year (2024-2025).

18. The District Magistrate directed all Block Development Officers to submit proposals
for various projects under WBSPMG (such as High Mast Lights, Public Toilets, Rest
Rooms, Dress Changing Rooms, etc.) by the date 28.02.2024.

As there was no other issue to be discussed, the meeting was ended with a vote of thanks
from and to the chair.

Additional Distrimfa: (MA) & Member

District Ganga Committee- Malda.
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Minutes of the meeting of the District Ganga Committee
held on 27.03.2024 at RTC Hall of Malda Collectorate.

ﬂ#
The meeting of the District Ganga Committee, Malda was held on 27" March 2024 at
3.00 p.m. at the RTC hall of Malda Collectorate. The following members were present at
the meeting: -

District Magistrate, Malda

Divisional Forest Officer-Member.

Add|. District Magistrate (MA), Malda.

Sub- Divisional Officer (Chanchal), Malda. (Online)

Senior Environmental Engineer, Malda, West Bengal Pollution Control Board
(WBPCB), Malda-Member.

Exe. Engineer, Malda Division, Irrigation and Waterways Dept. (1&WD)-Member.
Exe. Engineer, PHE (Arsenic Division), Malda-Member.

Exe. Officer, English bazar Municipality, Malda-Member.

Exe. Officer, Old Malda Municipality, Malda-Member.

10 Treasurer, Marchant Chamber of Commerce, Banijya Bhawan, Malda-Member.
11. Block Dev. Officer, Manikchak, Malda. (online)

12. Block Dev, Officer, Kaliachak-ll, Malda. (online)

13. Block Dev. Officer, Kaliachak-1ll, Malda. (online)

14. Block Dev. Officer, Ratua-l, Malda. (online)

15. Officer-In-Charge, Municipal Affairs Section, Malda

16. DPO, District Ganga Committee, Malda.

CENGD NBWN=

The District Magistrate Malda presided over the meeting and welcomed all. He highlighted
the objectives of the District Ganga Committee in detail. He focussed on the activities of
the mission and explained the following measures for the purpose.

1. In the meeting, a video clip regarding the complete IEC activities that were done during
the financial year 2023-2024 was presented before the DGC members were present in
the room, and it was decided to send a clip of the video to the WBSPMG office.

2. The Officer-in-Charge (MA), Malda, mentioned each point of the NGT OA 200/2014
order issued on 21.02.2024 before all present in the meeting. He also requested the BDOs
of Ganga adjoining Blocks to fill and submit the report in the prescribed format (regarding
NGT) within the next two days for submitting an affidavit against this NGT order.

3. In the meeting, the Officer-in-charge (MA), Malda requested the BDOs to submit
Utilization Certificates (UC) against the allotments provided for various IEC activities held
in different blocks within a week.

4. In the meeting, the Officer-in-Charge (MA), Malda, requested the BDOs to submit a
report on the functioning and utilization of funds for block-wise Grey Water Management
(GWM) and Solid Waste Management (SWM) by 02.04.2024.

5. In the meeting, the Officer-in-Charge (MA), Malda, requested the BDOs of all Ganga
Boarding Blocks and Irrigation Officers to submit suitable answers to pending grievances
to the District Office within a week.

6. In the meeting it was decided to carry out the 'River Boat Racing Competition' at
Bamongola Block during the next financial year. Additionally, all the BDOs proposed to
keep the Ganga clean by oonduct' cleanliness drive in all 22 gram papchaylts that
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7. In the meeting, the District Magistrate directed the Block Development Officers (BDOs)
pf Kaliachak-II, Kaliachak-1Il, Manikchak, and Ratua-l to conduct regular cleaning camps
in oolla.aboration with Self-Help Groups (SHGs) and Village Resource Persons (VRP), to
keep riverside areas and ghats clean and free of plastic.

8. The District Magistrate directed the District Project Officer (DPO) to send a proposal for
funds to the WBSPMG office to carry out a continuous cleaning program in each village
of Ganga adjoining Gram panchayats throughout the year.

9. In the meeting, the District Magistrate directed the Block Development Officers (BDOs)
of four Ganga blocks (Kaliachak-II, Kaliachak-lll, Manikchak, and Ratua-l) to plan STPs
to carry out liquid waste management tasks in rural areas effectively.

10. The D.F.O., Malda informed that six people have been arrested for poaching, and
vigilance is being increased along the river Ganga.

11. The District Magistrate directed the officials to resolve the issues related to the
identification of land to ensure planting of vetiver plantation purposes at Bhutni at
Manikchak block.

12. The District Magistrate requested the Sub Divisional Officer, Chanchal to examine the
current status of solid waste management and liquid waste management in his jurisdiction
and take more vigorous action in this regard.

13. In the meeting, the representative of the Merchants Chamber of Commerce assured
that they will encourage the traders to get involved in all IEC activities in the Ganga
bordering blocks during the next financial year i.e. 2024-2025.

As there was no other issue to discuss, the meeting ended with a vote of thanks from and
to the chair.

LA
Additional District Magistrate, (MA)
&
Member Convenor District Ganga Committee, Malda.
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After submission of affidavit dated 09.02.2024

Associated activities undertaken by DGPC, MALDA
a. Number of Meetings organized (Date as on 31.03.2024) :2

Sl Name of Date of Meeting Number of Photos
No Meeting Meeting
1 DGPC 12.02.2024 & 27.03.2024 2 Annexure-I
Meeting

b. Number of Awareness Program and IEC Activities conducted as per
approved AnnualAction Plan- component wise: 6

Name of the Photos |
sl:l' Awareness 2::; ::f Component Nu;n'ber Name of the
" frngramme!k ¥ Activity Block
) ctivity
1 Slogan Competition 15.02.2024 Slogan Competition on River Pollution 2 Malda College and |Annexu re
' ' & Abatement among school/College Kataha Diara high -1I
school,Ratua-i
students
07.03.2024
River Boat Tableau Tableau Campaign for 7 Days with folk 1 ahanandatola |Annexure
% Campaign 1.0 228 f Waste M t hat to khejuria I
to7days [performance on Waste Managemen iy
Manikchak->Ratu
-I->Kaliachak-
I1->Kalichak-111
Block)
\Wall Painting Wall Painting on Maintaining Bio- 2 Ratua-1 & Annexure
3. 1% Feb 2024 | 2 Kaliachak-II Block
to 24" Feb Diversity ahac oc -1
2024.
4 Behavioral Change| 28.02.2024 Performance of Local Folk Art & T-Shirt] 1 Manikchak Annexure
" [Communication A Distribution. Ghat,Manikchak -I0
Activities special day| Block
on Maghi Purnima
5 Mass Awareness 07.03.2024 Setup of Small Stalls in Important] 1 Manikchak Ghat, |Annexure
" [Exhibition Stall g Festivals and events. Manikchak Block -1
09.03.2024
6 Swachhata 16.03.2024 Cleanliness Drives in Ganga Ghats & 2 Kaliachak-111 & |Annexure
" |Pakhwada ' tl-) Strategic Locations. Manikchak Block 11
V7,
)
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,“{ %/_,,1 s Sanat N\
LI/ "8 Gagar Sul ‘C'_i"""’ ok
4 TR B
itle
2\ Eapity Date
\%\‘ Y 211 FAY ‘-/’



37116

Annexure-|

S

Committee Meeting.. = b
I - . ALY N

r{r B [ saca s \ ‘{‘1
| — S |
'\t\ ~\ Rea N . = ;-“"\/‘J
LU \-‘I/‘A Lw--;.‘;. ¥ v ':f fi
s
\.'b(j'hhﬁ"’i“"'\




: ..:'-‘ !”T“‘” s
: i B
At B O el
«'d E“i‘ d .
i ‘ A g
\ Juws

Annexure-I|

-)

N —

i)

T A

QA et fTiTan
SLOGAN COMPETITION




371 1 8 Annexure-I|

ke
r‘ru o

WESrag

. . . &
(] T, -
0] T
ot b, g okl
.’ o 2 VAN

i
/-

g wrw

i .

"

1

St

.o
@T-
SemigyHyl PANSER L

1 T fﬁu:-w;; Av




37119

Annexure-l|
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